327 MARCH 16, 1983

14.00 hrs.

GENERAL BUDGET,  1983-84—GENE-
RAL DISCUSSION—Contd.

o

MR. DEPUTY-SPEAKER: The House
will now take up further general discussion

on the Budget (General) for 1983-84. Shri
Ravindra Varma,

SHRI RAVIDRA VARMA (Bombay
North): Mr. Deputy-Speaker, Sir, I have
very high esteem and affection for my
Right Honourable friend, the Finance
Minister. T wish I could say that I have
similar feelings for the Budget proposals
that he has presented.

AN. HON. MEMBER: Very good!

SHRI RAVINDRA VARMA: 1 know
that he has a very difficult task, and he
has had to do it in a very difficult year.
He has made a conscientious attempt, but
I am afraid it is his total conscientiousness
that has landed him in a very difficult
situation. He has attempted to be conscien-
tious as far as the parameters of the philo-
sophy of his Party are concerned. He is,
therefore, a prisoner of the philosophy of
his Party. I must say that his Budget is
true to the philosophy of his Party, that
is to maintain the facade and undermine
the foundations. This is precisely what
year after year this Government has at-
tempted to do with the sanctity and utility
of the Budget. In the hands of this Gov-
ernment, the Budget has ceased to be what
one has a right to expect from a Budget,
It has deteriorated into a sanctimonious
annual ritual. The Budget of this Govern-
ment no longer presents a clear, compre-
hensive, categorical picture of the state of
the exechequer, nor of the intentions of
the Government in raising revenue or in-
curring expenditure. Democracy started
from the demand that there should be no
taxation without representation. This ob-
viously means that there should be ne
taxation without the sanction of the re-
presentatives. But the Government has
evolved a very strange strategy by which
every year they come before the House With
minimal demands for additional taxation
and when the House is in recess, behind
the back of the House, they heap a heavy
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burden on the people through imposts,
through additions, increases in the adminis
tered prices of commodities, The sanction
of thz= House is taken for granted. The
major share of the revenue in a year is
raised through imposts that are levied at

the back of the House and a symbolis
element is placed before the House for
debate to fulfil a customary ritual or

should I say constitutional responsibility
if that phrase clicks better with you— at
least, it is more uptodate.

There are three methods that are emp-
loyed. One is imposts and concessions, the
other is frequent revisions and re-revi
sions of the estimates of figures, and the -

third is frequent recourse to supplementary
demands,

Let me take up the imposts first. In
1980-81 the additional taxes that were
levied were to the tune of Rs. 262 crores
in 1981-82 Rs. 320 crores; the total amount
of taxation was Rs. 587 crores in 1982-83,
and this year it is Rs. 716 crores, giving
the country the impression that the Gov-
ernment is mild, considerate about the bur-
den that it places on the people and in
four years it had levied a total of Rs. 1885
crores. But what is the reality? There are
two realities~the apparent reality, that
they would like to project before the peo
ple, and the reality as the figures will show
when the revisions are over. During the
year 1982-83 pre-Budget imposts were of
the order of Rs, 2600 crores and post-
Budget imposts were of the order - of
Rs. 2500 crores, This year before
the Budget, my hon, friend and his
equally illustrious colleagues—I would not
like to say that there are many illustrions
celleagues, perhaps, he is more equal than
the rest—raised Rs. 2100 crores through
imposts. So, even if .I do not go into othe1
things, I can straightway refer to Rs. 6,700
crores which have been raised behind ths
back of this House.

In reply to a question on the 25th ot
February, 1983 in this House, from threo
Members who asked the Government to
specify the number of notifications in the
Jast three years and in the current year
giving effect toincrease in levies and prices.
the Government stated that—this reply
should not pass without notice—in 1980,
1981, 1982 and 1983 upto 15th February,



om0 O LR 4

329  Genl. Bud., 1983-84— PHALGUNA 25, 1904 (SAKA)

1983, there have been 35, 68, 53 and 5
notifications issued by this Government
levying imposts or raising prices - to add
or augment to the revenue. Then, Sir,
there is one sentence, 1 do not know whe-
ther this has passed the careful eye, hawk's
eye of my friend the Right hon. Finance
Minister, The sentence says:

“Any estimate of the revenue effect
of these notifications cannot by its na-
ture, be very accurate or firm.”

I leave alone the grammetical mistake, 1
think he hag not geen it otherwise it
would have been corrected. The estimate
of the yield cannot be ‘accurate or firm'.
The Government does not have before it
an accurate estimate of the yield from the
imposts that it levies. It is an astounding
admission of the manner in which the
Government calculates its revenue.

Notifications are issued not only to raisc
the revenue but also to extend concessions.
On the eve of this Budget, my hon, friend
placed five notifications on the Table of
the House giving concession to small cars
and scooters manufacturers worth Rs.
216 crore, It is a very costly penalty that
the Government is paying to adopting a
delinquent baby in the small car sector,
should T name it, Maruti.

14.11 hrs.

[SHRt CHINTAMANI  PANIGRAHI in the

Chair].

Then, Sir, I come to revision, The bud-
get estimates are revised and re-revised,
and actuals are available only years later.
Are we aware of the actuals. The actuals
will come later. They are very useful to
statisticians and academicians but not to
Parliamentarians.

In the case of Supplementary Demands,
the hon. Minister believes in hitting a hat-
trick every vear. There are three Supple-
mentary Demands on an average. The fre-
quency and dimensions of the supple-
mentary budget have increased, Thousands
of crores are accounted for through these
supplementary demands. These items ar2
notn!wny!unfomsmit&ns Thuinthe
way budgeting takes place. Ad hocism in
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budget estimates has made Parliamentary
sanctions almost look redundant and at-
tenuated. Parliamentary scrutiny and con-
trol. There seems to be a new system of
budgeting which is from hand to mouth—
from the hands of the people to the mouth
of the Government, perhaps. Is not the
Finance Minister himself perturbed about
the state of budgeting, this thorough break
down of the system of budgeting, the ab-
sence of a system in budgeting? I know
he is a very intelligent man, and I know
that he is not one of those who revel im
sanotimony and in conservatism. I had,
therefore, expected that he would at least
take some steps, take same initiative to
improve and streamline our system of
budgeting in the last four years, Buy he
is a prisoner of populism.

Now, take the budget for 1982-83. Every
vear the estimated deficit gets enlarged in
spite of mid-year or quartely augmentation
of sources of additional revenue. The
House is told that the expected deficit will
be ‘X’. Additional taxation is levied. But
during the year further additional taxation
is levied further income accrues to the
State, and yet the deficit increases at the
end of the year. If this is not done in the
middle of the year, there should have been
a terrible inflation as far as the figures of
deficit are concerned. In the year 1982-83
the estimate of deficiy was 1,365 crores.
But went up to 1935 crores exciuding
1,743 crores given to the States. Apart
from this, there seems to be an effort to
pull wool over the eyes of Parliament,
Take this year’s figure, If you look at mar
ket borrowings which were originally 3,200
crores. and later raiseq to 3800 crores
the explanatory Memorandum on
page 66 says that the total receipts upte
the date on which the Memorandum was
presented was Rs, 2,744 crores. After that
two bonds have been issued for Rs. 383
crores., This does not total upto Rs. 3,800
crores for which credit has been taken.
This would mean, that is, if the actual
turns out to be different from the revised
estimate, it would mean a hidden, com
cealed, deficit of Rs. 671 crores.

Sir, you have been a member of  the
Public Accounts Committee and you km
very Wwell that generally the revised esii-
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mates and actuals do not go downwards,
‘they go upwards. For instance, 1 can give
you the example of 1980-81. Take one
figure, that of customs. 1 could read the
whole list, if 1 have the time, The budget
estimate was Rs. 3,000 crores, the revised
estimate Rs. 3,350 crores, and the actuals
Rs, 3,409 crores; so, there is an ascend-
ing order. But lasy year, as my hon. friend
knows, the corporation tax customs, ex-
cisey everything has been scaled down in
the revised estimate. What the actuals
would be, and what the shortfall in actuals
would be remains to be seen.

Coming to public sector units, my hon.
friend says that the estimate of profits in
the public secor is Rs, 360 crores, as
against Rs, 134 crores jn 1981-82 Every-
body knows, as my hon. friend from Cal-
cutta North East said the day before yes-
terday, that it is mainly the public sector
undertakings that had the benefit of the in
crease in administered prices, particularly
the petroleum group. which have shown
profits. We do not have the figures of
1982-83, but if you go by the figures for
1981-82, what is th= position? The total pro-
fits made by public sector undertakings
making profits was Rs, 732.25 crores; the
profiy of the petroleum group was
Rs. 594.70 crores and ths profit of the
rest was Rs. 137.55 crores. The loss
made by the loss-making group of
public sector undertakings was Rs, 261.95
crores. So, it cancels out and works
out to a Joss of Rs. 124.39 crores. 1
do not have the figures, which my hon.
friend may have, for 1982-83. If there

is a shortfall of this kind in the actuals, il
would mean an addition to the figure of
the actual deficit. There has been a lot of
jugglery with statistics. My hon. friend
comes from the State of P. C. Sarkar .1
am not, therzfore, surprised with his mas:
tery over the art of jugglery.

The Economic Survey is a very interest-
ing document. In fac', it begins with appro-
priate tlaims to give the illusion of pro-
gress, aml ends with the inescapable ad-
mission about the mounting failures tha
are crippline the ecoromy, making a moe-
%kery of planning. It is very interesting
reading indeed. In every paragraph the first
Tine talks of the past, 1981-82, which re-
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gistered an increase, and the third - line
talks of the future, in which there is hope
for even greater increase, and the second
line, in between, sandwiched in between,
talks of the failure of the last year. Last
year's report ig not given prominence in
the Economic Review.

MR. CHAIRMAN: Why do you look
to the second line only?

SHRI RAVINDRA VARMA: Because
occasionally, as in the case of -the Panel of
Chairman, one has to look at the secoad
line, not only to the Speaker.

PROF. MADHU DANDAVATE
(Rajapur): In between the IlinesT

SHRI RAVINDRA VARMA: I have
tried to cull out these figures, and they
make interesting reading. The growth in
GNP in 1981-82 was 5.2 per cent. The
Survey talks of 3 per cent for 1982-83,
Agricultural poduction, 133.1 million for
1981-82, 125 to 128 million for 1982-83;
high yielding varieties, the target is 51
million hectares; they say it is not likely
to be reached. Coal production was 124.9
million in 1981-82; there is an increase of
4.2 per cent in 1982-83; in the previous
year the percentage of interest was 11.4
per cent. Industrial production in 1981-82
was 8.6 per cent. In 1982-83 it is likely
to be 4.5 per cent. There is a significant
shortfall in the production of selected
industries. The growth in production in
the public sector in 1981-82 was 19.7
per cent; from April to October 1982-83
it was 8.9 per cent. These are figures
culled from the second line of my hon.
friend’'s Economic Survey.

The Economic Survey, in the end, as I
said, in the chapter on Taxes ahead, is
very realistic. It says.

“However, the fact remains that des-
pite the increase of 9 million hectares
in the irrigation potential and about 2
million tonnes in fertilizers etc.. there
has not been any significant increase in
the level of production of the food-
grains,”

It is a catalogue of confussions. It goes
on:

“In the last year's survey it was point-
ed out that part of the reason for high
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growth of industrial production in 1981-
82 was the depressed level of production
in the previous two years....

“The experience of 1982-83 has once
again highlighted the fact that the in-
dustrial structure is yet to regain the
dynamism...”

“The level of capacity utilisation in
most industries continues to be low.,.”

“Prices of industrial products are re-
latively high which puts them beyond
the reach of all but the few.”

These are from the Economic Survey.

Towards the end his consientiousness has
asserted itself again and he has, therefore,
come to this assessment.

The Minister has claimed that there has
been an average growth rate of 5 per cent
per annum during the last three years.
This calculation, as he himself would ad-
mit, is based on the assumption that the
growth rate of 1982-83 will be around 2
per cent. But, this again depend upon the
cstimated shortfall in the production of
khariff. The estimate varies between 6
million and 11 million tonnes and if the
latter figure, the higher figure turns out
fo be the figure, then the growth rate may
be below 2 per cen and as some Research
Bureaus have prophesised it may be well
below zero. It may be negative.

I, now turn to the Plan. The Minister
has said that one of his highest priorities
is to protect the Plan. He claims that the
Central Plan outlay has been stepped up
by 26 per cent to Rs. 13870 crores.

It is one thing to provide. It is another
10 revise. It is a third thing to expend,
and it is a fourth thing to expend wisely.
1 do not know whether my hon. freind has
examined every stage of this process in his
desire to protect the Plan.  The Plan is
a sacred document, The House never

discusses the Plan these days. In  the’

olden days the House used to discuss the
draft of the Plan, before revision after
finalisation, and then the mid-term app-
raisal. We have passed three years.of the
Plan, The other day I asked a question
about the mid-term appraisal. Do you
know the answer I was given? 1 was told
that the mid-term appraisal is in progress
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and is yet to be completed. The Plan
will be over. Like the Bharat Ratna, a
poshumous award will be given, Whea
the Plan is over, the mid-term appraisal
will be placed before the Parliament. But
it is not surprising, you know when the
financial targets are fulfilled, but physical
targets get eroded because of ths erosion
in ihe value of money, then.there is talk
of salvaging the core of the Plan. Now the
core of the Plan has been defined as the
20 Point Programme. It is the core of
the Plan. Everything case is frill. Every-
thing else is body, and so,

maifa sremfaagr fepr

just as the body when it is out-worn, old
and diseased can be cast away, and the
soul preserved so too with the plan
Now the  20-Point Programme has
become the soul.  The esteric of the
soul has been introduced and the soul,
nigdray wfAseg
It does not submit itself to intellection
analysis, qualification. Therefore, the soul
has no quantum, It cannot be described.
It is a profance, it is a blasphemy, to
attempt to quantify  the soul. So, the 20
Point Programime has no quantification.
1 is a statement of direction. It is a state-
ment catalogue of desirabilities. Tt is

FIAFT

of course, is.

It is beyond the concept of time and
targets.

MR. CHAIRMAN You have
philosophical now.

SHRI RAVINDRA VARMA: In the
presence of a Pandit in the Chair, T have
no other option. T am addressing another
Pandit. So I have no other option. )

become

What is the real situation? l.et us take
the question of the provisional that the
Plan makes. He said that there is an in-
creasc of 26 per .ern!l.  Last year, he said,
there was an increase of 27.1 per cent. I
do not know by what mistake he did not
keep this vear’s increase above 27,1 per
cent, The hon. Minister has claimed that
the provision made last year represcated
an increase of about 27.3 per cent, What
happened in the Keviséd Estimates? You
must bear with me, these are important
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things that the House should know, which
thould not be put under the carpet.

The Plan provision for Medical and
Public Health was scaled down from 122
to 119 crores;

Co-operative Fertilizer factories

fromy
120 to 105;
General Economic Services from 268

_lo 261.

Special Programme for rural develop-
ment from 430 to 405. This covers prac-
tically all services including the IRDP,
NREP and DRAP. The provision has
been reduced from 430 to 405. Animal
Husbandry—from 24 to 16; Fisheries —
from 23 to 18. Khadi and Village Indus-
tries from 167 to 169. Machinery and
engineering industries—from 128 to 120.
Petroleum—{from 242 to 143. Fertilisers—
from 232 to 209. Coal and Lignite—from
857 to 844, Consumer industries—from
160 to 142, Hydel—from 107 to 103. Ship-
ping—from 103 to 99, Total under in-
dustries and minerals—from 187 to 177.

This is the scaling down. But what is
the estimated outlay actually made? Yes-
terday or the day before yesterday, my
hon. friend Mr. Barot referred to the
IRDP and pointed out how the money
provided even in the revised estimate had
not been spent. Even if the financial
target are reached to  the extent of Rs,
79,000 crores and if the Government suc-
ceeds and 1 do not doubt their ability to
spend, and they reach the figure of Rs,
97,000 crores, by the end of the Plan,
there would have been an erosion of 40
per cent of the outlay on the Plan. The
real targets will therefore, be down by 40
per cent,  This has been the bane of our

Plan.

1 know that vou are worried about the"

time that I take and, therefore, I shall not
- read out to you what the position is after
30 vears. 1 am not blaming my hon.
friend, alone. * It is a mational calamity
that after 30 yedrs of Planning 50 per cent

of our people are below the poverty line.:

Steel, raw cotton, export and practically
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everything you choose. If you put to-
gether the total target of the 30 years,
you will find that the increase reached is
33 per cent for steel, 39.27 per cent for
raw cotton and 44 per cent for exports.
This is the way the Plan is being fulfilled.

Genl. Dise.

Take for instance, agriculture, The
overall production this year will be 3 per
cent less than that of 1981-82. One
does not deny the drought. But there
has been a fall in production inspite of
more than 2 million additional hectares
being brought under irrigation every year,
large sums of money being invested in
agriculture, an increase in the consumption
of fertilisers and the introduction of high
yielding varieties, = What has been the
net result? My hon. friend will agree
with me that there has been a decrease in
the per capita availability of cereals lead-
ing to malnutrition—a few minutes agd
you found the echoes of this in the House-
strain on the public distribution system,
purchase of 4 million tonnes, worth how
many crores of rupees from abroad, re-
versal of the policy of self-reliance, strain
on the foreign exchange  resources and
discontent due to differential prices? I
am very glad that my hon. friend, Prof.
Ranga has come when I am talking of
the difference in the prices being paid to
the Indian agriculturists and the agricul-
turists abroad.

Now, Sir, I come to irrigation. Through
major and minor irrigation projects, we
have created an additional petential of 28.5
million hectares. But we are utilising only
24.6 million hectares. The cost of. pro-
viding irrigation potential for one addi-
tional hectare is Rs. 7,000. This means
Rs, 28,000 crores worth of potential is
unutilised and locked up.

MR. CHAIRMAN: You have almost
taken 25 minutes.

SHRI RAVINDRA VARMA: I  had
been promised 40 minutes. T shall finish

within that time,

MR. CHATRMAN: The entire time is
32 minutés only.

SHRI RAVINDRA VARMA: I had &
talk with the Deputy-Speaker, T had
been promised. ;
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PROF MADHU DANDAVATE: Tlm
is a mathematical error.

SHRI RAVINDRA VARMA: 36 per
cent has been set apart for the Energy
sector.  Out of Rs. 5014 crores of which
my hon. friend was proud, Rs. 2815
crores will go to the petroleum sector and
Rs. 2200 crores for power and coal, Al-
locations for the Railways—my  hon,
friend, 1 am happy that you werc not
there—are totally inadequate. The right
hon. gentleman from Malda is threatening
that the Railways will have to close down.
He did so in one of the speeches in the
other House, I am not referring to his
speeches which are tapped else where,
and on which there are walks-out in other
places.

Barring three States, every State has
been suffering from power shortage. In
some States, ths shortage has been heavy,
leading even to 100 per cent power-cut
on some days.

Now, 1 shall refer to the small scale
sector about which my hon. friend has
made no reference, Perhaps with the in-
fluence of the World Bank, the small scale
sector has become unmentionable. Not
only untouchable, but unmentionable. Of
course, I know that the Finance Bill re-
fers to it but I shall come to it later.

Recession hits not only big units but
also small manufacturers who have less
of cushioning, no guardian angels.. who
can grease palms or twist arms. There
are reports that thousands of small scale
units - are being closed down or are on
the verge of closing down or are sick.
The All India Federation of Small-scale
Industries has decided to start an agita-
tion against the discriminatory policies of
this Government. 800 articles were
reserved for this sector. But it did not
mean reservation to the exclusion of
others who were already manufacturing
these articles. Is my Hon. friend monitor-
ing the way in which these depredators

the ‘multi-nationals and FERA Companies’

and MRTP Companies are still using
these areas as happy hunting-grounds in
spite of the reservation? The new excise
Rafes are likely to hit the ~small scale

.
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industrial units. While the disqualifying
limits for items under 68 have been fixed
at 40 lakhs for small-scale wunits, the
cligibility limits have been - revised up-
wards from the level of 15 lakhs to 25
lakhs to 25 Jakhs, If small units can
manufacture items under 68 up to 40
lakhs, what i the raison detre for your
decreasing, that the limit in other cases
should be 25 lakhs ? Then again, the new
amendment that lays down that those
between 5 lakhs and 7.5 lakhs will lose
exemption, will again hit the small-scale
industries, Perhaps he may not persist
with these proposals, T have a suspicion
that these are the small sops he wants
to hand out when he replies to the
debate on the Finance Bill later.

I shall now trun to non-plan expendi-
ture. Non-Plan expenditure, we are
told, is decreasing. I must crave your
indulgence to point out that even the.
Budget at a glance, the disc which you
supplied to us along with other papers,
shows that development expenditure was
59 paise in the rupee in  1980-81
when you came to ‘power and to-day
it ig 57 paise. I do not think i is
lying because an additional. 1 per cent
has now gone for defence and another
one per cent for interest, the rest remain-
ing the same.

My Hon. friend has made an exhorta-
tion against wasteful  expenditure in
private companies and the public sector.
But it does not apply to the Government,
perhaps. There is an attempt fo create
an impression that the non-Plan expendi-
ture has gone down. He claims that it
has been brought down 1o Rs. 21,983
crores for 1983-84. This is a very good
gimmick.—I am sorry I should not use
that word for my friend. * It is T would
not say calculated but likely to give the
impression that it is  brought down.
What is the position ? Actually, the total
expenditure’ on the plan went up from
Rs. 11,344 crores in the Budget estimatc

to Rs. 11,987 crores in the revised esti-
mate. But, non-Plan expenditure went
up from Rs. 17,875 crores in the Budget

estimate to Rs. 22,253 ‘crores, that is an’
increase of 24.5 per cent in the non-Plan’
expenditure. And mow when you say

M



339 = Genl. Bud, 1983-84—  MARCH 16, 1983

[Shri Ravindra Varma]

that it has been brought down to
Rs. 21,984 crores. Hon. Members will
look at your figures only at two lines.
‘They will miss the intermediate line.

Therefore they will get the impression
that it has been brough;y down. But the
reduction is from the revised estimate
which is 25.4 per cent over the original
estimate. There have been revisions in
the previous years. If 1 had the time
I would have quoted them. But the revi-
sion was only marginal, as far as the
previous years are concerned.

Now about prices. My Hon. friend has
claimed that there has been comparative
stability and the whole sale price index
is only 3 per cent higher. But he has
conceded that the consumer price index
has not been under his rein. I do not
want to refer to the arbitrariness in the
selection of a point when vyou talk of
point te point comparison. But the
behaviour of the CPI consumer price
index-—with  due apologies to CPI—is
very important. Tt has gone up by 8.5
per cent. It has been showing a
continuous rise every week. The expla-
nation that the fall in the WSPI (Whole
‘Sale Price Index) will get reflected in
course of time, perhaps eternity in the
consumer price index, does not hold
water. On the other hand, has it occurred
to you, Hon. Minister that the gap bet-
ween the wholesale price index and the
consumer price index, according to your
own figures, point to point figures, was
double, last years, but it has trebled this
year—the gap between the two. The
Government itself has admitted that the
-prices ‘of most essential commodities have
been rising—cereals,  vegetables, fruits,
eggs, meat, fish, milk, edible oil, etc.
This is vyour confession. T shall not
quote figures.

Now black money. My friend has
inveighed against black money. But he
is in the company of people who are
adept in making white money black who
‘have the Midas touch. T do not want to
refer merely to his colleagues here but
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elsewhere too in different parts of the

- country who have specialised themselves

in the art of Midas—making white money
black and black money white. In a recent
paper, Dr. Rangnekar has said that two-
fifth to one-half of India’'s GNP is
perhaps originating in the black economy.
The links between politicians and black
money are well known to you. My hon.
friend, there have been illustrious office-
bearers of your party in different States
accusing Ministers of the very same
State about their links with black-
marketeers and smugglers, and one even
asked another to get somebody’s house,
a Minister’s house, searched if he wanted
to lay his hands on gold. There is a
good deal to be talked about the tontacles
of the economic offenders, the princes of
the parallel economy, some of whom are
politicians, If T had the time, 1 would
have said that this calls for an immediate
reform in th: electoral system to prevent
this country from being held to ransom
by the princes of the parallel economy.
I know, my friend is a very honest man.
His conscience, therefore, must be bring
him. But the conscience can act in two
ways on the other side: one against disci-
pline and the other for discipline. So
I do not know which one he prefers.

Now, productivity. The last year was
christened as the Year of Productivity.
Bat what is the situation today? Accord-
ing to the s'atistics of the CSO, the growth
rate of industrial production has fallen
from 7.9 per cent to 3.5 per cent. The
incremental capital output ratio, has gone
up to 6.6. The increase in power g:nera-
tion has fallen from 11.7 per cent to 7.3
per cent. There are hundred per cent
powercuts for many days in States. A
hundred million mandays have been lost
in gstrikes and lockouts, Will that not
effect production? The result hag bzen
loss of production lav-off, retrenchment
and losg in excise duty as well.

I must say a few words ahout your
taxation measures. You have done the
job of darning. Coming from somewhere
in Bengal, somewhere near places famous
for muslin, T should have expected the
hon. Minister to show his skill in the
fine art of weaving. But he has chosen to
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be satisfied with darning the tattered
fabrics of the economy and window-
dressing. ‘There is some relief, marginal,
* illusory relief, for people in the lower in-
come brackets. For lack of time I shall
not refer to the raising of the standard
deduction and the reduction of five per
cent in the tax rate. But most of the in-
come, he is seeking—almost a hundred
per cent of his estimated income of
Rs.716 crores—is from indirect taxes.
One per cent of the people of India pay
direct taxes. So, his imposts are conti-
nuously on the common man, on the 99
per cent of the people who are outside
the net of his income-tax; the burden
falls on the common man.

I must welcome some of his taxation
measures as far as the private sector, the
corporate seftor, is concerned. He has
made a very bold effort to end the
uvnunderstandable phenomenon of high-
dividepd-zero-tax companies. I  must
compliment him for that. There must be
a pinch of salt in one’s dilt .  Therefore,
I shall say that this is a very good
measure you have taken. So also the new
dispensation in which one has to pay
first before claiming deduction. There
are some very good proposals as far as
the corporate sector is concerned. But
I shall not say that you have taken away
with both hands; you have taken away
with one hand and given with the other.
More than Rs. 270 crores worth of loss
to the exchequer will result from some of
the incentives that you have provided.

I want to talk of the Prime Minister’s
Rural Development Fund....

MR. CHAIRMAN: Only three minuies
are left out of 40 minutes.

SHRI RAVINDRA VARMA: Allright.
1f it is unmentionable, I shall not refer
to it. T hope it never materialises. ...

MR. CHATRMAN: Please try to
conclude.

SHRI RAVINDRA VARMA:. be-
cause if it means that all contributions
10 “voluntary associations will dry up and
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they will be funnelled or siphoned into a
Prime  Minister’s Rural Development
Fund which will be a monopolistic
agency. Then it will mean the emascula-
tion, starving choking of all voluntary
efforts and that is dangerous to demo-
cracy.

This brings me, towards the end, to the
crucial questions that no instrument of
policy or economic- policy can ignore,
the questions of poverty, unemployment,
hunger, illiteracy, disease and bondage.
Poverty cannot be fought with unemploy-
ment. It will retreat only before employs
ment, the generation of adequate purchas
sing power, a system of production that
ensures adequate production. We need a
technology of production that achieves
these objectives. You cannot generate
massive opportunitities for empoyment
through economic giganticism. You cans
not solve the problem of rural unemploy-
ment by promoting an exodus from rural
areas to swell the population of the slums
in the metropolises, You cannot gene.
rate employment without promoting self
employment, without small-scale industry,
without co-operatives and without attens
ding to the problems of bonded labout
and landless labour. This is what the
Plans have failed to do. This is what ou
Party tried to do when we were in Go-
vernment. You had an opportunity, a
golden opportunity that we gave you by
reorienting planning to the generation
of employment and the needs of the
poorest and the lowliest sections of the
people. You squandered that opportunity
because you were afraid that it would be
said that you were following in our foot
steps.

What does the Budget ‘do to promote
self employment or small scale or co
operative sector ? I must say to my hon
friend and his Government. You pro.
mised security to the citizen—you have
created insecurity. You promised order—
you have given us anarchy. You pro-
mised protection to the minorities and
Harijans—your regime has witnessed the
worst carnages in our receni times. You
promissd self-reliance—you have opened
the floodgates for imports. You pro-
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mised zero foreign assistance—you have
heaped a himalayan foreign debt, a crush
ing foreign debt on the people of this
country. You have abandoned all preten
sions to socialism. You have consigned
the concept of the welfare state to the
limbo of the obsolete. You are content
with clinging to power through sanc-
timonious populism, reducing statecraft
to intrigues and the ability to marshal the
support of the corrupt, economic offen-
ders and the anti social elements. You
promised a government that works—you
have given the country a government that
wrecks—wrecks the economy  and
would fain wreck the policy of the coun-
try basedd on the constitution that we
have.

These days everybody in this country
goes and witnesses the picture ‘Gandhi’.
1 have a suspicion that soon the Govern-
ment may decide to ban the showing of
the picture ‘Gandhi’ as they censored the
sayings of Gandhi and Tagore during the
emergency, because the example of the
old man Mohandas Karam Chand
Gandhi is indeed a dangerous example.
He asked the British to quit, leaving the
country to God and anarchy. My
friends have created enough anarchy in
the country, and the time is round the
corner when the country will say, ‘Quit
and leave the country to God and better
hands.”. .

MR. CHAIRMAN: 1 hope you con-
clude there.

Acharya Bhagwan Dev

ACHARYA BHAGWAN DEV:

Sabhapati ji. .

AN HON. MEMBER: Now  the
God speaks!
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(Interruptions)**

MR. CHAIRMAN: Nothing
on record. T am sorry Mr. Acharya
Bhagwan Dev. What are you doing?
Pleasc look to the Chair.

will go
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI PAT-
TABHI RAMA RAO): Mr. Chairman,
Sir, vesterday, day-before-yesterday and
this morning, so far, quite a good num-
ber of hon. Members on both sides of
the House have spoken on the Budget..
(Interruptions).

SHRI SOMNATH
You have have not heard me!

SHRI PATTABHI RAMA RAQ: What
to do? You were late, He is my good
friend; I am always happy to listen to
his speech. My senior colleague the
Minister will reply.

SHRI SOMNATH CHATTERIJEE:
The Minister is a very nice man.

SHRI PATTABHI RAMA RAO: Sis,
they have spoken on many points. T will
concentrate and give reply only on those
subjects I deal with, namely, taxation
measures, By and large, the proposals
on Customs and Central Excise levies
have been welcomed by the Members.
There has been general appreciation of
the concession in regard to Indirect:
Taxes announced by the hon. Finance
Minister. Criticism wag no doubt voiced
on some of the specific measures. I will
touch upon those criticisms and certain
points raised' by them,

15.00 hrs,

Dr. Kalanidhi and Shri Bhakta refer-
red to the increase in import duty on
viscose staple fibre and polyester staple
fibre. ~ The import duty on these (wo
fibres has been raised to afford protection
to the indigenous industry, as the industry

CHATTERIJEE:

" The Finance Minister had not
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was adversely affected in the recent pasi
by cheaper imports of these fibres, Fur-
ther, this is part of a package of mea
sures relating to man-made fibres, blended
yarng and fabrics, announced in the Bud-
get. In order to encourage the use of
desirable blends of cotton fabrics, cer-
tain concessions have been given to
polyester-cotton blended yarn and fabrics.

Dr. Kalanidhi seems to fear that the
concessions relating to baggage may lead
to increase in smuggling. These conces
sions are intended to help quick clearance
of genuine passengers through the Cus
toms, Goods in trade quantities are nol
permitted to be imported as baggage.
Liberalisation of baggage concession
should not therefore lead to increase in
smuggling. In any case, the preventive
machinery of the Department will be
quite vigilant,

Shri Maganbhai Barrot referred to the
changes in the rates of duty on tyres for
two-wheeled vehicles and tractors  and
observed that the reduction of statutory
duty from 60 per cent to 25 per cent was
not a real concession. T would like
to draw the attention of the Hon. Mem-
ber to what the Finance Minister  has
stated in his speech in this connection.
It was stated that the tariff rate of 60
per cent for these varieties of tyres was
proposed to be reduced to 25 per cent
which was the level of the effective rate
of duty éxisting before the Budget, 1In
other words, the proposal wag merely to
equate the tariff rate with the effective
rate. This is an anti-avoidance measure
and would in fact result in a gain of Rs.
12 crore of central excise duty, which
would otherwise have not been realised.
claimed
that the prices of tyres for automobiles
would go down as a result of the
measure.

Sir. K. D. Sultaripuri had urged that
opium cultivation should be permitted in
those areag of Himachal Pradesh where
it was earlier cultivated. The opium
poppy cultivation was banned in the
State of Himachal Pradesh in 1954
There is at present a global over-supply
of opiate raw materials and steep fall in
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their prices leading to accumulation  of
large stocks of opium with us. In the
circumstances, Governmen; have  been
forced to reduce the area under poppy
cultivation even in the traditional poppy
growing regions in Madhya Pradesh,
Uttar Pradesh and Rajasthan from 63,683
‘hectares in the crop season 1977-78 to
about 31,958 hectares in the crop season
1981-82. It is, therefore, not considered
feasible to permit revival of opium - culti.
wvation in the State of Himachal Pradesh.

‘Shri Moolchand Dass had stated that
«cases of evasion of excise duty was on
the increase. Sir, the Department  has
been taking vigorous steps against evasion
of excise duty, The result achieved in
this regard is an indication of the success
of these measures. In 1982, 7108 cases
involving evasion of duty amounting ‘o
approximately Rs. 59 crores were detec-
ted. In 1981, the number of cases detec-
ted was 5,257 involving evasion of duty
amounting to Rs. 50 “crores,

Coming to the field of Direct Taxes,
1 am gratified to find that, by and large,
the proposals contained in the Budget
have been well received. Some Members
have made suggestions; some have sought
clarifications and yet others have criticis-
ed some of the proposals. 1 shall deal
with the more important of these,

Shri Sunil Maitra, gpoke eloquently on
Government exempting the trusts of the
monopoly houses from income-tax in ner-
petuity, He got carried away by the
eloquence in saying that the Government
has exempted from income-tax in perpe-
tuity 300 trusts belonging to the mono-

poly houses. Tt is a fact that a little .

more than 300 trusts have been granted
exemption from income-tax in perpetuity
by executive notifications but of these 300
trusts not more than very few can  be
said to belong to a large house. 1 will
give examples of trusts notified in perpe-
tuity and leave it to the House to judge
whether they belong to a monopoly
house: :

1. Kasturba Gandhi National Memo-
rial Trust Indore,
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2. Mahatma Gandhi Samarak Nidhi,
Pune. : : e

3. Cancer Relief Society, Nagpur.

4, National
Blind.

Association for  the
L]

1 am glad to inform the House tha'
exemption in perpetuity which was grant:
ed has been reviewed already and notices
have gone to each of these trusts Jimif:
ing the validity of the notification upto
assessment year 1984-85.  Further, the
trusts now being notified are only for
a limited period so that the Government
can review the working of these trusts af
the time of considering their applications
for renewal.

15.08 hrs.
[Suri R. S. Sparro in the Chair]

Shri Maganbhai Barot made reference
to the litigation relating to the provisions
of Section 80J of the Income -tax Aet
Rule 19A of the Income-tax Rules which
prescribes the manner of computation of
capital for the purposes of Section 80}
was challenged by some assessees on the
ground that it was outside the rulemaking
power of the Board, Some High Courts
upheld ¢hig conterttioh. “To overcome the
adverse judicial decision, Section 80J was
amended by the Finance (No. 2) Act,
1980 with retrospechive effect from
1-4-1972 incorporatifg in fhe Settion the
provisions earlier contained in the Rule.

In February-April, 1982, the Supreme
Court heard the reference  challenging
the validity of Rule 19A and reserved
judgement.  (Cases where the constitu-
tional validity of the retrospective ameud-
ment of Section 80J was challenged have
not been heared by the Supreme Court:
If the Supreme Court upholds the vali-
dity of the Rule 19A, the petitions chal-
lenging the retrospective operation of the
amendment of Section 800 are likely to
become infructuots.

SHRI ‘SOMNATH CHATTERJEE:
Section 8007 Which Act has got so many
sections? ’
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SHRI PATTABHI RAMA RAO: 1
am sorry, Sir, it is Section 80J and no!
Section 800.

Every effort is being made to expedite
disposal of cases by the High Courts and
the Supr®me Court. Cases involving
common question of  law are
bunched together,  The courts are re-
quested to hear on priority basis cases
involving Jssues affecting a large number
of assesees.  Where there is a conflict
in the decisions of High Courts in res-
-pect of any particular question of law,
the Appellate Tribuna] may draw up a
statement of the case and refer it diract
1o the Supreme Court. This helps quic-
ker disposal of controversial jssues.

The overall performance of the Income
tax Department this year compares very
favourably with its performance in the
earlier year.

There has been an increase in the dis-
posal of income-tax  assessments, The
total number of assessments comple‘ed
up to January 1983 js Rs. 31.32 lakhs as
against Rs, 3071 lakhs during fhé Torres-
ponding period of the earliar year. Dis-
posal of cases with income exceed'ng
Rs. 1|-lakh increased to 36,000 up to
Janvary 1983 from 29,000 during the
corresponding period of the last year.
Every effort is being made to recover the
old arrears of tax. For example, arrears
of tax relating (o the financial year 1975-
76 stood at Rs| 388,19 crores on 31-3-1976.
Out of this, only a sum of Rs. 38,83
crores was outstanding on 31-3-1981. As
on 30-9-1982, 47 cases alone accounted
for Rs, 29.97 crores of demand stayed
by courts.

The machinery for collection, colla-
tion and dissemination of information
for discovering new assesses and detect-
ing concealment in the case of existing
assessees has been streamlined, survey
operations have been intensified and, as
a consequence, 71,208 income-tax and,
3,239 wealth tax notices have been issu-
ed to new assessees upto 31-1-1983, The
number of voluntary returns submitted
by mew assessees during this period is:
Income-tat—2,08,775 and Wealth Tax—

-
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6,918, Apart from this, spot surveys were
conducted covering 4,289 assessees lead-
ing to suspected concealment exceeding
Rs. 1|- lakh in 67 cases. The number
of other cases of suspected concealment
as a result of survey is 1,691 and the
total concealment suspected is Rs. 2.67
crores.

The total number of searches conduct-
ed upto 12-3-1983 is 3,937 as agains!
4,282 during the whole of the preceding
vear and 3,746 during the year before
that: The value of assets seized upto
12-3-1983 is Rs. 26 crores ag against
Rs. 30 crores in the entire preceding
yvear and Rs. 19 crores in the year prior
to that, The number of approvals for
launching prosecutions upto 12-3-1983
is 346 as against 390 in the entire preced-
ing year and 200 in the year period to

-that,

Sir, after reading this note, I would like
to make a few points about some of the
friends, who have mentioned certain things
—which 1 have noted myseH,

Shri Chintamani Panigrahi referred to
the hoodwinking of various authorities, in-
cluding the Income-Tax Department by an
industrialist of Orissa, who got a merger
of Kalinga Tubes with Indian Metals and
Ferro-Alloys Ltd, approved by the court,
with a view 1o getting substantial tax
benefits. You all know that he happened
to be a Minister also at the time; and pro-
bably, he managed to get it done when
he was there.

I would like to assure him—by ‘him’
] mean Mr, Chintamani Panigrahi—that
after the matter came to the notice of
the Income-Tax Department now, suitable
review applications have been moved before
the Court by the concerned Commissioner
of Income-Tax to seek modification of the

Court’s order.

Yesterday, Mr. Sontosh Mohan Dev had
spoken at length about the difficulties they
felt in Assam, particularly in those back-
ward area. He was particular about TV
and Radio being installed there, so that they
may be useful for people to get the nmews
vptodate, and so that people there may
‘get Indian news instead of Pakistan news
or Dhaka news. That is what he was say-
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- ing. We are going to recommend, and I
am going to advise the Department which
is going to recommend to the concerned
Department to look ino this, and see what
‘best could be done as early as possible.

He also suggested that a Central Univer-
sity be started in the Cachar district. But
in Cachar district, I do not know whether
my good friend Mr. Sontosh Mohan Dev
thinks a University could be started i.e.
in a small place like that. I am afraid it
may not be that easy to start a Umiversity
in a small area. Probably it will serve
the needs of that area, if suitable educa-
tional institutions are started, and a Centre
of the University from some other place
is thought of, instead of having a Central
Utiiversity being started. But I  would
stress the need for having technical edu-
cation which is the need of the hour, and
see that proper technical education is pro-
‘vided. We will recommend to the Depart:
ment of Education about this,

Mr. S. P. Siogh has made a complaint
that in his area some of the businessmen
are maintaining two gsetg of accounts, and
they gare trying to make good by main-
taiming two sets of accounts. I am sure
the Department wil] go into it, and cer-
tainly see that proper remedial measures
are taken, if this is happening.

PROF. N. G. RANGA (Guntur): It
is an ancient complaint.

AN HON. MEMBER: It is happening
everywhere.

SHRI PATTABHI RAMA RAO: He
has mentioned about a particular area;
that is wha; I am saying. Steps will be
taken everywhere. Wherever we have any
knowledge about it it will be done, It is
the job qof the Income-Tax Department
certainly to look into it. T am sure that
the Departmen; will certainly look into
this.

He also mentioned that middle-class

people should mot be burdened with heavy

taxation. You might have seen that in
the present Budget, it & not so. Actually,
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the complaint is from the corporate sec-
tor. But T am sure the corporate sector
has been dealt with properly, because, as
has been said im the Finance Minister’s
Budget speech, though the corporate sec-
tor is giving high dividend and even bonus
shares, they are not able to contribute to
the Government exchequer. Now, by the
present arrangement in the Budget, the
corporate sector has got to certainly sell
out something to the exchequer; and we
will get something from them,

SHRI INDRAJIT GUPTA: Something
means what?

SHRI PATTABHI RAMA RAOQ: Thirty
per cent of the profit.

SHRI SOMNATH CHATTERJEE:
That is, after manipulating thé adcounts?

SHRI PATTABHI RAMA RAO: How
can it be said? After all, Department is
there to look into all that. T am sure, De-
partment will certainly lok into it; and if
anything is brought to our notice, with
the knowledge of Mr. Somnath Chatter-
jee, we will certainly look into it. (Inter-
ruptions) He is alleging that we are sav-
ing them I hope we will not.

SHRI SOMNATH CHATTERIJEE:
There were interruptions on behalf of
some of my friends here based on ignor-
ance; the point js how much arrears have
been accumulated and how they have
been accumulated. The Income Tax De-
partment has always been there. Laws
are always there. How have they been
accumulated?

SHRI PATTABHI RAMA RAO: You
yourself are a lawyer, You come to their
rescue in the court to get a stay.

SHRI SOMNATH CHATTERJEE:
T never do that, for vour kind informa-
tion. Please find out. Do not bring me
into this. What I do you can never do.

SHRI PATTABHI RAMA RAO: You.
meaning the lawyers.



357 Genl. Bud., 1983-84— PHALGUNA 25, 1904 (SAKA)

SHRI SOMNATH CHATTERJEE:
What I mean by ‘you’ is all the Minister;
some of them, what they are, you know.

SHRI PATTABHI RAMA RAO: |
can tell you that certainly we will look
into the whole thing. When the cases
are pending in the courts and they are
giving stays, what can we do? We are
trying our very best to see that the stays
are vacated and we get our collection
properly; we are doing ow  very best
With these words, I command to the House
to adopt the Budget presented by the
Hon’ble Finance Mimister.

PROF. MADHU DANDAVATE:
Since you were referring to tax evasion,
will you clarify whether there was inter-
ference on the part of the Government to
stop investigation of tax evasion by the
Golden Tobacco Company?

SHRI PATTABHI RAMA RAO: 1
think [ have already replied to this ques-
tion earlier.

PROF. MADHU DANDAVATE: That
is ‘why it had attracted a privilege. You
gdaye a wrong amswer.

SHRI PATTABHI RAMA RAO; Op-
position has every right to do what they
like. That is not the point. As T have said.
I aém perfectly correct in what I have said.
This is all T can ‘say.

SHRI INDRAJIT GUPTA (Basirhat):
Mr. Chairman, in fhe short time a&t my
disposal, T will not try to cover all ‘the
aspects of this budgét; it is not possible
to do it. I want to -conéentrate on a féw
aspects which in my opinion perhaps have
not ‘received enough atééntion 'so far in
the debate. We 'have just be€n congra-
tulating ‘ourselves on the very ‘successful
holding of the Seventh Non-aligned Con-
ferénce in Dethi in which our ‘country and
the Indian delegation there ‘led by ‘the
Prime Minister had played a leading part;
she had been chairing ‘the Conference, us
a ‘Wiatter of fact. (Materruptions) T am
oMy stating faceks; ‘there is nothing ‘to ap-
plaud, She was Chairing the Conférence.
You can cheer her for Chairing the ‘Con-
ference, My point is that there some
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very important documents had been ad- .
opted; some very important declarations
had been made dealing, particularly, I
would say, with the question of the eco-
nomic struggle which is going on in the
world between the developing countries
and the developed countries; and most of
the countries, almost all the  countries
which were represented here belong o
the developing world and in greater or
less degree have been suffering from the
unjust and exploitive international econo-
mic order which is being maintained at
present in order to suit the needs and the
requirements of a handful of richer nat-
ions and developed nations;

Now, I take it that our country which
is a party to these declarations did not
support the declaration simply for the
sake of some public posture. I presume
we take these things seriously.

The Budget after all, is a very important
indication of the Government’s thinking
and how the Government itself proposes
to fashion its economic and financial poli-
cies in a way which will strengthen that
struggle to which a reference has been
made in the documents of the Non-Align-
ed Movement, because mobody. I think,
has any illusions, that by simply beseech-
ing, begging and requesting the developed
countries, they are going to listen to the
developing countries. They have not done
s0. They are not going to do it either. They
are the bastions of capitalism and imper-
ialism and therefore the developing coun-
tries have been compelled to come toge-
ther and to form a united front which
will exerciie some pressure in the world
councils and try to get this iniuﬂirx rec-
tified.

Now, practically, everything—that is ‘ad-
mitted by our Government also, for
exaniple, in the Economic Survey thete is
nothing new-—I ‘may say it is an oM
story, we know from year to year,
also mentioned in paragraph 5 of the New
Delhi Message issued by the Summit of
the Non-Aligned countries—if I mmay
gquote a sentence -it refers to—

“....the fact that the world ‘econo-
mic crisis in developing countries whose
economies are specially vulngrable, has
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led to enormous balance of paymenis
deficits, mounting debt burdens, worsen-
ing terms of trade, due to the steep fall
in international commodity prices and
to the sharp rise in the prices of indus-
trial products which they have to im-
port....”

These are all very familiar symptoms. 1
think you know that these are all the
maladies we have also been made to
suffer. All these have brought miany of
these countries to the brink of disaster.

Now, 1 would have thought that coming
fresh from that Conference, the Govern:
ment this time would at least put forward
some more bold perspective before us.

India is a very big country, India is
not like many of the small countries which
we were attending this Conference. 1 do
not mean to decry them because of their
size. But among the developing counties,
India is recognised to be one of the big-
gest, if not the biggest, and perhaps by
standards of the developing countries we
are perhaps a little more developed also,
due to various hi:torica! reasons.

SHRI PATTABHI RAMA RAO: The
Budget has been introduced before the
Non-Aligned Meeting,

SHRI1 INDRAJIT GUPTA: But, after
all speeches are being made and the
changing situation has to be taken into
consideration.

SHRI PATTABHI RAMA RAO: Next
year.
'
SHRI INDRAJIT GUPTA: Next year?
Next: Budget?

. SHRI SOMNATH CHATTERIJEE:
Next year? Who will make the Budget
speech then? '

SHRI PATTABHI RAMA RAO: The
Finance Minister! (Interruptions)

AN HON, MEMBER: One thing is
certain. You will certainly be there to
listen,
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SHRI INDRAJIT GUPTA: Now every-
body knows that we are living in the
regime of the World Bank and the In-
ternational Monetary Fund. Every deve-
loping country knows it. 1 do not know
why some times our friends on the oppo-
Site benches get very sensitive when this
thing is said. It is a hard reality of
international economic life. And no less
a person than a very big and conservative
minded person, who attended this Non-
Aligned Conference, who by any standards
should described as  very conmservative
and having rightist views, it is President
Jayawardane of Sri Lanka, what did he
say in his speech here in the Conference?
He explained to the delegates, how the
IMF, once the Sri Lankan Government
had decided to accept the conditionalities
which were attached to the loans of the
IMF, compelled them to raise the prices
of practically all the commodities which
their people had to buy. This is on re-
cord. You must have got the text of his
speech which is more than T have got. |
have got only the newspaper reports, He
was also quoted as saying that the IMF
should have inscribed at ils gates, at its
here!”. “Abandon hope, all ye, who enter
here!”. It is not said by me. It is said
by President Jayawardene.

So, we have of course entered these
portals last year. We are all abandpning
hope, or are full of hope. 1 do not know.
Now the question arises: does the Budget
gives us any kind of a glimer of hope
that a strategy is being evolved which will
gradually—I do not expect any magical
results overnight—mobili:e the healthy
forces in this country, the democratic
forces im the country to resist the kind
of economic exploitation which is vought
to be super-imposed on us by the inter-
national agencies, about which so many
countries have spoken including President
Portilo of Mexico, who was here a year
ago a; our honoured guest and who finally
took the desparate step of nationalising
the banks in Mexico because, he said
that high interest rates which are -being
charged deliberately by $he World Bank
and the IMF- are the main factors res-
ponsible for crippling the economies. of
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the smaller and the developing countries.
But I do not find anything here. What I
find is that at a time when the developed
countries are shutting their doors, when
they are adopting more and more protec-
tion is't measures, when they went to safe-
guard their own markets from our coun-
tries, at such a time, what have we done?
We have opened our gates by announc-
ing a liberalisation of imports. We have
taken to the path of liberalisation of
imports, which meems that you allow those
countries to dump their goods in your
market, how are you going to fight along
with all these non-aligned parters of
yours and how are you going to fight
against the whole world-wide, global offen-
sive of these powerful agencies? You can-
not do it. What a ridiculous state of
affairs we have come to! I will give you
one example. These tin containers, metal
comtainers which are used by the proces-
sed food industry for packing different
types of processed food — we export
quite a lot of them company which
is well knonw  for making these
containers i.e. Mls. Poysha — that s
the firm owned by the Kapadias; they are
not small people; they are quite  big
people—is lying closed here near Delhi,
* in Ghaziabad for more than one year now.
It is closed, locked out or perhaps. clo-
sure has been declared, I do not kmow.
And at the same time, the same identical
variety of metal container is being im-
ported by us in crores and crores from
Taiwan and South Korea. Taiwan, of
course,, is a country which we do not even
- recognise; we do not have diplomatic re-
lations. Taiwan »nd South Korea  are
now selling here huge quantitie:s of these
metal containers, which  were formerly
made by this company, Poysha, here in
Ghaziabad. What is the use of taiking
about protecting indigenous industry? 1
am no friend of Kapadias. But certainly
I am very much worried about the wor-
kers, who are unemployed for the last
more than cme year. Repeated reprasenta-
tions have been made. T myself have re-
presented the mater several times to the
Minister of Indu:try, but T got no res-
ponse at all. T arh told that it has some-
thing to do with the rates of excise duty
on these metal containers which make it
cheaper for the processed food sxporters
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to import these centainers from Taiwan
and South Korea rather than buy the
Indian made ccntainers, paying the exciss
duty that is levied on it. T do net find any
mention anywhere in the Budget propo-
sals about the impact of exciwe duties on
such metals, which is leading to the ruina-
tion of indigenous capacity and benefiting
some people, who are importing from Tai:
wan and South Korea, This is one
example. I could give more examples, but
I do not have the time now,

In fact the day when the Budget pro-
posals were presented, I described it as
a tax collectors scrap book. I said: this
is no a Budget at oil; it is a tax collec-
tor’s scrap book, pasting some scraps into
the book, trying to see where money can
be collected from here there and every-

‘where. As my hon. friend, Mr. Ravindra

Varma, has pointed out a shortwhile ago,
cne per cent of the people in this country
pay direct taxes and the rest of the e
venue has to come from indirect taxes.
The ratio of indig#ct taxes to direct taxes
is going up all the time. That is part of
the prescription of the TMF also that
direct taxes should be reduced and pro-
portionately indirect taxes should be an
creased. This is a well-known presciip-
tion of the IMF. Unfortunately one per
cent of the people who are in a posicion
to pay direct taxes, even among them
the bigger peop'e T should say, are in a
poiition to carry on a concentrated lobby-
ing in the political parlours of New Delhi
after the budget proposals are presented
and till the Finance Bill is passed. I know
that they are here now. I know Mr.
J. R. D. Tata is here. T know Mr Russi
Mody is here, T know the representatives
of the Bengal Chambers of Commerce are
here. They have come from  Calcutta.
RBut those 99 per cent people on whom
the whole burden of the indirect taxes
and the levies falls, are unfortunately
not in a position to rush to Delhi and
lobby the Ministers.

SHRI BHFRAVADAN K. GADHAVI
(Banaskantha): We are here.

SHRI INDRAJIT GUPTA: So, this
is the position. These budget proposa's do
not ensure that there will be amy new
direction towards the growth of  the
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very well-known impositions which have
‘somebody will say that Plan expenditure
has been ipcreased subitantially? That is
~true. Plan expendifure has been increased
in terms of financial outlay but experience
is showing us every year and from one
Five Year Plan to the next Five Year
Plan that in spite of considerable increase
in the Plan expenditure, fulfilment of the
targets of the Plans is less than 50 per cent.
The rate of fulfilment of the target is
less than 50 per cent. Why? It is mainly
due to three things. One is delay. Delay in
the execution of those projects and all
that. They should tell us what they pro-
pose to do about that. Is this something
that we expect must be there? Must it be
in-built into our whole system? Is there
any monitoring system? Is there any
guarantee fo rthe future? Otherwise you
just show that compared to last year, this
year we are allotting 2,000 crores or
6,000 crores of rupees more for the Plan
expenditure. But what is the use if the
fulfilment of the target is going to  be
less than 50 per cent which is partly due
to delays, partly due to terrific corrup-
tion at all levels and partly due again
to the higher costs, the higher increased
costs of the imported machinery, under
the whole system which is prevailing in the
world? So, just by showing some figures
like that we do not find any reassurance
of any drive towards growth. This Budget
is anti-consumer. Not this budget. 1 am
wrong in saying it because these are the
new tactics now—in order to try to show
that the budget proper is fairly moderate,
on the: eve of the budget and on the eve
of the Parliament session, you pile on
your main burden  on the people under
other heads. The pre-budget impositions
must be seen along with the budget; other-
wise it is dis-honesty, it is an attempt to
deceive the country. Those things I do
not need to recapitulate. What has hap-
pened everybody knows about that, The
main burden of the revemue raising pro-
posals had come long before the budget
and even after that when the budget pro-
per has come, they are budgeting for a
deficit. At the end of 1983-84, there will
be a deficit of Rs. 1,555 crores. T just want
to point out to you one thing that those
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economy. Why do I say that? Because
come before the budget on postal rates,
railway fares and freights and petroleum
prices and all that ,everybody mdcrstood
those because they were declared openly.
But two little points are worrying me
very much because they have been con-
cealed even now. One is that there was
a surréptitiously raised excise duly on
different varieties of coal.

One day I happened to notice in the
Revised List of Business that some
paper was being laid is connection with
that, So, 1 opposed it, hoping that 1
would get some explanation. The Minis-
ter said that the excise duties, both on
coking and non-coking coal, are being
increased because the condition of the
roads in the Dhanbad coal area are very
bad, some money is required to improve
the roads and, therefore, the excise
duties are being increased. That i
okay. But how much are ybu goingto
realise from the increased excise duties?
They could not give a reply to that ques-
tion, They said “we want notice” or
“we will tell yop later on”. We do
not know it till this day. ‘This is an
absolutely dishonest, backdoor method of
imposing a higher price of coal on the
country, without announcing it anywhere,
either in the House or ouiside.

There is also another case,  Sir, per-
haps you use a car; I do not know whe-
ther it is a diesel or petrol car. Anyway,
the price of diesel and kerosene Wwere
put up and you said that the prlcc of
petrol is not being touched. Buf the
price of petrol has been put up, except
perhaps in Delhi ang North India, be-
cause of the Mathura Refinery coming
on stream. Everywhere else the price
of petrol has beep put up. I asked the
Ministry of Energy “What is this? How
is this being done? 'He said “I do not
know, 1 will find out”. Nobody knows
anything; they are such innocent angels.
So. he said: “I will find out”. Then he
informed me that what has happened is
that the cost of ftramsport of petrol,
which previously used to be absorbed
by the Company, i.e. the Indian Qil Cor-
poration, it has no whbeen decided that
the cost of transport should be passed on
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to the consumer, which means adding to
the price of petrol. It does not matter
whether it is § or 7 paise per litre, what-
ever it is; the fact is that it has been ip-
creased. 1 do not know whether the
Government approved of it, whether the
permission of the Government was taken
before the transport cost was passed on
to the consumer. That also, I have
been told, they do not know yet, they
will find out and let me know, Then
the Minister told me that the transpor:
cost which they expected to save is
Rs. 114 crores per year. Is this not an
indirect form of taxation? Is it any-
where shown in the budget papers or aay
papers?  You will not find it anywhere.
Wvp

Then I am not saying anything about
the small scale industries, So many
friends are saying it and going to  say
it I fully support them., The change
which is made in the clearance, the ceil-
ing limit, which was brought down from
Rs. 7-1]2 lakhs to Rs, 5 lakhs, is going
to hit so many small scale industries
very hard and so many representations
are coming. I hope you will re-consi-
der the matter.

Now they are talking very often about
the need for discipline in the economy,
and most of the lectures are delivered to
the State Governments, the most indis-
ciplined of course being the Central Go-
vernment itself. Now I would ask the
Minister whether it is a fact or not that
the financial institutions, the Central
Government financial institutions, which
were set up essentially for a promotional
role, and which are supposed to  have
some social responsibilities to perform,
is it not a fact that it is being found that
these financial institutions have been sur-
reptitiously acting as accomplices of cer-
tain big powerful business groups, by
selling (0 them whole blocks of shares,
which these financial institutions held in
certain companies, selling them clandes-
tinely, without mformmg the public,
w:thrmt informing the shareholders, sel-
ling them at a high premium, and per-
haps on some consideration T am sure,
o enable thse big groups to corner cér-

othér companies? Editorials have
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appeared about this, We have been told
now that the Ministry has instructed the
financial institutions that in future they
are not to sell those ghares, the selling of
large blocks of shares gshould mnot be
done, without the consent of the Minis-
try. Would you tell me just what these
financial institutions are for?

1 am reminded of the famous LIC
deal of Haridas Mundhra, when they
were pulled up and hauled up before the
House, and the credit for that really at
that time went to Shri Feroze Gandhi,
when the whole thing was uncovered = as
to how the LIC funds were being diverted
to one--I could not call him an industria-
list—some type of speculator, a big specu-
lator in shares, Shri Haridas  Mundhra.
Some people’s heads had to roll for ihat.
Now we find that financial institutions
are selling large blocks of shares of com-
panies without any public announcement,
without telling the share holders or ang-
body., They are selling them to other
big groups who want to control certain
other companies. This is a sordid mal-
practice. Had any private person been
caught doing this kind of a thing, he
would have been liable to heavy punish-
ment. But these financial institutions
and the gentlemen who run them have
gone scot-free, And you are lecturing
about discipline in the economy or indis-
cipline in the economy to other people.
One particular deal has just been struck
or is in the process of being struck. T
hope they will tell us something about it.
It is between Mahindra and Mahindra and
the Indian Aluminium Co. The Indian
Aluminium Company, of course, is a
subsidiary or a branch of a multi-national
Canadian Company. We know Mahin-
dra and Mahindra very well. What is
this deal? Who has sanctioned it? What
is the valnation of the shares? How
many shares of one are going to be
exchanged for shares of another? Who
has been appointed to do this valuation?
Have you approved of these things?
What about the fate of the share holders?
They know nothing about it. So, where
are we coming to? We are coming {0
a very dangerous state of affairs. That
is all T can say.

1 have a few more points to’ say.
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It séeems that game companies which
were referred to by the Finance Minister,
in spite of high profits and dividend, have
reduced their tax liability to zero. They
are paying no tax at all, It seems that
out of 250 giant companies which are
listed in many journals and all that, thers
are at least 60 such companies which
were showing zero tax liability,  Others
may not be showing zero but they were
showing tax liability far below the statu-
tory minimum which they are supposead
to pay. Now he has been trying to
do something to plug that loophole be-
cause it has become too glaring. It is
so ridiculous, How do you expect peo-
ple in the country to swallow this? Biria
Companies and Tata Companies are not
paying a single pie as tax whereas the
people are to pay tax every year on all
sorts of commodities and things! Of
course, Government does not have the
honesty to tell us who is responsible for
this state of .affairs, who gave them in the
past years such a terrific erray of conces-
sions and facilities which enabled them
to enjoy this and enabled intelligent peo-
ple like Shri Palkhiwala in Bombay to
see to it that Tatas and other Companies
will not have to pay a single pie as tax?
Who is responsible for it? Who colluded
with them and enabled them to do such
a thing? How much revenue have you
lost on that account? Now you are
making this new proposal which  of
course, I welcome, though it does not go
very far—that atleast 30 per cent of their
profit, pre-concession profit,  must be
taxed. They will have to pay tax on
that. Some economic journals have cal-
culated that those 60 giant companies
who were paying no tax at all, will now
have to pay altogether Rs. 33.4 crores.
I was wondering why these people 'were
not shouting very much about this. I
should have expected them to raise a hue
and cry, a big clamour. But we do
not find anything like that, It seems
that they have the capacity to digest this
kind of thing quite easily. What are
they shouting about? They are shouting
about your bringing within the tax nst
their expenditure on  travelling guest
houses and on advertisements. This hurts
them the most. But they are not worry-
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ing about the business of paying tax om
30 per cent of their profits So, you have
compensated them immediately by increa-
sing the depreciation allowance substan-
tially which will give companies a saving
of Rs. 155 crores in a year.

You have reduced the bank rates from
19.5 per cent to 1B per cent, This also
baffles my imagination. At a time when
you are unable to fight inflation and when
you cannot keep your head above the
water and inflation is drowming you, you
are talking so much all these days about
the need for credit squeeze and a tight
money policy so that this inflation can be
kept in check. Now, under the pressure of
tycoons of big business, you have reduced
the bank rate so that more money will be
available to them because they claim that
they have not got enough resources, which
is all a big bluff and everybody knows
about it,

MR. CHAIRMAN: The hon. Mem-
ber’s time is up.

SHRI INDRAJIT GUPTA: Just five
minutes more.

I must say one thing. When the crisis
in the oil world came, you remember at
that time, when the OPEC was formed and
the Gulf countries and the Arab countries
came together and started eScalating the
prices of oil up and up and up and up,
there was a disastrous effect on the econo-
mies of many countries, It was really an
unprecedented development and it hurts
us also. And every year, we are told that
the main reason for thi; tremendous bal-
ance of payment deficit is the bill for oil
imports. Not a word is said today about
the fact that the oil prices are collapsing.
When the oil prices were being raised, it
was such a big issue. Today, before the
OPEC countries did anything, the nor
OPEC countries—Great Britain which 18
producing North Sea oil now, Nigeria,
Mexico—all announced substantial cuts in
their oil ‘prices. Then came the OPEC
countries which have now reducsd their
prices to dollars 29 a barrel and the So-
viet Union which is the single largest pro-
ducer of oil in the world has also ag*.
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nounced, today, a cut in its price. What is
its implications for your import bill and
your balance of payment deficit? You do
not say a single -word about it.

~ SHRI INDRAJIT GUPTA.
yesterday it came,

SHRI INDRAJIT GUPTA: You say
something. You are taxing people because
you have to meet the deficit. You say “We
have to go to the IMF with a begging
bowl to meet the balance of payment de-
ficit.” But due to these factors which have
come into play, there is glut in oil, It is
very good that we have also stepped up
our owin exploration and all that. It
should have been done much earlier. 1t
does not matter. But now the substantial
import which we have to get from outside
will come much cheaper now. You will
be saving about Rs. 750 crores if you
quantity of import remains the same as it
was during last year or your quanlity of
import may go down also But there is not
a word about it. Coming to the OPEC
balanc: of payment. The OPEC balance
of payment in 1980-81 was a surplus of
$ 60, billion and in 1982, the OPEC
has got a deficit of $ 18 billions. From
a surplus of § 60 billions, they have gone
to a deficit of $ 18 billions. Has it no
connotation for its impact on the world
economy and the economies of the deve-
loping countries and the oil consuming
countries? The Minister does not think
it necessary to make even a mention of
such a “small matter” in his speech. As a
matter of fact, the erosion of our foreign
exchange reserves also will be very much
slowed down now. because of the tre-
mendous fall in the oil prices, Not a hint
of it, at all, in this Budget.

SHRI PATTABHI RAMA RAO: Only
yesterday oil price came down,

SHRI INDRAJIT GUPTA: That is all.
The fall suddenly started yesterday? There
is no intelligence service in your Govern-
ment? You do not know what is going to
happen? (Interruptions)

SHRT PATTABHI RAMA RAO: Unlesy
it is finalized there, how can we know it?

SHRI INDRAJIT GUPTA: All right.
In your reply to the debate, let us hear

You say
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something about it. The point is, you are
not prepared to give a single pie as relief
to the consumer—whether it is diesel or
kerosene or petrol or anything, Even if oil
prices crash in the world, you are not pre-
pared to give a s‘ngle pie of relief to the
consumer. Neither to the common people
who consume kerosene nor to the farmers
by whom you swear night and day who
consumer diesel. -

SHRI PATTABHI RAMA RAO: What
about development expenditure which is

going up.

SHRI INDRAJIT GUPTA: Yes. Deve-
lopment expenditure js’ going up.

AN HON. MEMBER: Then you start
black-marketing.

SHRI PATTABHI RAMA RAO: No.

SHRI INDRAIJIT GUPTA: Lastly there
is one other point which T should mention.
I have not dealt with ;0 many points that
my friends have dealt with, all these ques-
tions of prices, the whole sale prices and
retail prices. Every vear we talk about
them. Nothing is going to come from a
scrap book. Out of the scrap book, these
basic things can never change. They will
not change!

I am charging this Government of deli-
berately depreciating the value of the
rupee. It is being dome deliberately. Only
two years ago, a dollar was equal to
Rs. 8. Now it has come to Rs. 10. Tt
means a fall of 15 per cent in one year,
30 per cent in the last three years. Now
we are always told that the rupee is first
of all linked with the sterling. Because
sterling is the currency of intervention
and rupee floats against a basket of cur- -
rencies which includes the dollar, the mark
the yen etc. If you study this matter, you
will find that in previous years, the ex-
change rate of the rupee—with the sterling
of course, it kept on being changed —
but it was always done in such a way
that the over-all value in terms of the
dollar was kept round about Rs. 7.50 to
Rs. 8 per dollar. Because you are linked
with the sterling and the sterling is dep-
reciating against the dollar, it does nod
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follow that the rupee must also go down-
hill with the sterling right down into the
abyss. It is a question of how our pcople
who' are looking to the finances or the
currency of our coyntry, appreciate the
real interests of our own economy, Pre-
viously, we had some _cu'&hion for com-
pensation. That is to say that, if frequent
changes took plgce in the sterling rupee
ratio, then against the other basket of
currencies, we used to get some compen-
sation. Now this whole thing has been
changed in the name of realistic exchange
rates, another prescription of the IMF,
that we must have realistic exchange rates.
Realistic for whom? Realistic to serve
the interests of the people whose currency
is the dollar, or mark or yen! Not rcalis-
tic for us. And now at a time of inter-
.national recession, when we are at the
receiving end of this exploitation, when
our imports are not allowed access to
the markets of those richer countries and
when they are trying to dump their goods
into our markets and when our indigenous
industries, many of them, are facing grave
dangers—it is not something I am saying,
so many people have started saying it, so
many industrialists in the country also
have started shouting now because they
are feeling the pinch, “Where are you
going how far are you going?” Think
over it. You are not compelled to take
all instalments of IMF loan. There is
nothing in that agreement which binds you
to do it. It was stated here by Mr. Ven-
katraman at the time of concluding the
agreement that after some time if we find
that it is not working to our interests,
we will consider whether we will take
further instalments or not.

T would like to conclude by saying that
in this critical situation when oil prices
are cashing, are you going to give us
some relief, as far as oil import bill is
coficerned? And when you have signed a
very noble document in the Seventh Non-
aligned Summit saying that we have to
get together and fight, we have to resist,
we have to oppose this kind of imposing
these conditions of exploitation on us, at
least muster some courage and say that
we are going to get out of the trap of the
IMF. We have taken some money. We
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do not wamt to take any more. Let us
rely on some other sources. I have many
suggestions to make. If you allow me to
speak for amother one hour, I can tell you
many things. Let us have some seminar to
discuss' these things. Please do something
about it. )

The Budget cannot be supported. It is
only a miserable scrap book trying to
take money from this person’s pocket
and that persom’s pocket, making a show
of taking something from the capitalists
and with the other hand giving them big
concessions again. Meanwhile, the price
position is going from bad to worse. The
common people are suffering and the Cen-
tral Government employees are oilered
this carrot of a Pay Commission which
take; from three to four years always to
complete its labour.

16.00 hrs,

The meaning of the Pay Commis-
sion is that these employees working
in the Railways—17 lakhs of people work
in the Railways—Posts and Telsgraphs
and the civilian workers in the defence
establishments in which you, Sir, are in-
terested, are not to be treated as indujs-
trial workers. Pay Commission means that
they are a category apart, they are not
treated as industrial workers, they have to
be treated as deparfmental employees of
the Government on a different plane. And
they have been saying all along that they
are not going to accept another Pay Com-
mission. They want that they should be
brought on a par with public sector. Are
Railways not in public sector? But they
have tried to keep them out of it. Apart
from the fact that they have not paid them
yet the dearneis allowance due to them,
they are dangling this carrot of ‘Pay Com-
mission’ and they expect them to keep
quiet.

AN HON. MEMBER: The employces
are rejecting it,

SHRI INDRAJIT GUPTA: They are
rejecting it. They are committed to reject
it, and the Government knew it. Before
making this andouncement, the Govern-
ment knew that all the Central Govern-
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ment employees’ organizations have said
that they will not accept the Pay Com-
mission, but without caring for their
views, wihout any discussion or consulta-
tion with them, they announced it here:
‘Pay Comission’. A great thing they have
done!

Anyway, this is what 1 have to say. But
this Budget has to be—what can I say?
We have not got the strength ,of course,
to reject it. The people of the country

have to reject it. In any case, it is a very .

retrograde type of Budget which does not
fit in either with the Non-Aligned Sum-
mit's high declarations or with their pro-
fessions” of self-reliance and indepen-
dence,

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): Mr. Chairman, there
are only two Ministers of State here.
There is no Cabinet Minister present in
the House when this important discussion
is going on. You should direct the Gov-
ernment that at least two Cabinet Minis-
ters should be present here by turn.

SOME HON. MEMBERS: At Ileast
one.

MR. CHAIRMAN: You have made
vour point.

SHRI PATTABHI RAMA RAO: The
Finance Minister is locked up in the Rajya
Sabha. The same discussion is going on
there also.

(Interruptions)

AN HON. MEMBER: The Defence
Minister i coming.

THE MINISTER OF DEFENCE
(SHRI R. VENKATARAMAN): 1 was
hearing his speech in my room.

MR, CHAIRMAN: Shrimati Jayanti
Patnaik.
SHRIMATI JAYANTI PATNAIK

(Cuttack): The Union Budget presented
by the Finance Minister has ,as usual, re-
reived mixed reception in this House as
well as outside since it is difficult to dis-
tinguish politics and ideology from eco-
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nomics in such matters of national signi-
cance. A pure objective analysis of the
Budget, however, would reveal its ingenu-
ity, balanced approach and accomplish-
ments of a neat performance in difficult
circumytances.

1982-83 was indeed a very difficult year
marked by a severe drought and other
natural calamgities in different parts of the
country. Drought not only lowers the
purchasing power of the farmers but also
affects power generation and has an ad-
verse effect on external payment. It also
calls for an increase of relief expenditure
and at the same time reduces the resource
base. But the country has come through it
without too much damage to the produc-
tive structure and achieved a remarkable
success in comtaining price inflation. The
Government has been able to maintain
the tempo of investment. The emphasis of
monetary policy was on the need for res-
traint while at the same time it sought to
meet productive requirement for credit.

16.05 hrs.

[Sar1 F, H, MousiN in the Chair].

Action was taken to build up stocks and
improve the availability of foodgraing
through timely imports.

As agaimst an increase of 5.5 per cent
in agricultural production during 1981-82,
it is likely to decline by about 3 per cent.
in 1982-83 owing to the set back in Kharif
crop. The prospects of Rabi also are bound
to be affected. The Government had to
provide a record amount by way of assis-
tance for natural calamities during the
year and also the Govermment has to see
to the basic soundness of agricultural
strategy of extending the- irrigated areas,
encouraging the use of fertiliser and high
yielding varities, widening the credit net-
work and ensuring a fair, remunerative
and productive price for the major crops
which are being maintained all these years.

The Finance Minister has kept in view
the geo-political situation and the increas-
ing burden cast upon the country because
of the threat to the national security and



95 Genl. B_uil, 1.9‘83-84-—

[Smt. Jayanti Pﬁlnaik]

at the same time he has said the country
cannot afford slackening of the develop-
ment efforts because in the ultimate ana-
lysis, the nation’s security rests on the
nation’s economic strength,

According to the revised estimates for
1982-83, an additional amount of Rs. 603
crores has been provided for the central
plan to protect long-term development
from the strains imposed on the economy.
The Finance Minister has anticipated that
the non-plan expenditure will also be
higher in the current year due to various
reasons, including additional, assistance,
provided to the States and Union Terri-
tories affected by natural calamitias,

The total plan outlay of the centre,
States and Union Territories for 1983-84
will be Rs. 25,495 crores, an increase of
21.5 per cent over the finally approved
outlay of Rs. 20,989 crores in 1982-83.
The thrust in the Budget is on the Prime
Minister's 20-point programme which is
specially deéigned_lo bring immediate be-
nefits to the economically weaker sections
of the society.

The next year's programme gives top
priority to agricultural development with
the central sector outlay of Rs. 608
crores. Two major programmes, viz., the
oil seeds development programme snd the
dry land farming programme will ba
taken up for implementation. For NREP,
IRDP and other such schemes, a provision
of Rs. 480 crores has been made to create
about 350 million mandays of work and
enable 3 million rural families to cross

the poverty line.

The. outlay for energy has been consi-
derably increased. The allocation for pet-
roleum, power and coal will be Rs. 5014
crores which is more than 36 per cent of
the total cemtral plan outlay. The plan
outlay for railways is Rs. 1342 crore; and
the - revenue earning traffic to be carried
by the Railways in 1983-84 has been pla-
ced at 241 million tonnes. For science
and technology and CSIR Rs. 72 crores
has been allocated. This will include es-
tablishment of 75,000 bio-gas units and
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100 comunity bio-gas units. To - meet
the country’s defence requirements, a
provision of Rs. 5,971 crores has been
made. For food and fertiliser subsidies,
Rs. 900 crores and Rs. 700 crores have
bzen provided respectively. A provision
of Rs. 550 crores has also been  made
for cash compensatory support and mar-
ket development assistance for exports.

Th? budgetary deficit in the current
year i1s now eStimated at Rs. 1,935 crores.

" The larger deficit over budget estimate in

the current year has to be viewed against
the background of weak demand in cer-
tain sectors of the economy. That has not!
had a destablising eflect on the economy
which ha; been demonstrated by the price
behaviour in recent months, -

The total receipts for 1983-84 are esti-
mated at Rs, 32,586 crores. The total ex-
penditure is placed at Rs. 34,836 crores.
The overall budgetary gap at the existing
rates of taxation will thus be Rs. 2.250
crores. The Fincmce Minister has done a
commendable job by taking the proposed
tax measures which are estimated to yield
a net additional revenue of Rs. 615 crores
and a net yield from the new bond ®o-
the tune of Rs. 80 crores; the budgetary
deficit would thus get reduced to Rs. 1,555
crores. This is a large exercise in resource
mobilisation, but, everyone must admit
that it has been done very cleverly in a
non-inflationary manner with a number of
desirable objectives.

These objectives are:

(i) the strengthening of produstion;

(ii) controlling of inflation:

(iii) encouraging savings;

(iv) promoting investment;

(v) plugging loopholes and produc-
ing bereficial effects on exports, imports
and capital flows.

The Finance Minister has sought to
achieve these objectives by suitable chan-
ges in corporate and personal taxution
as well a; changes in customs and excise
duties. He has also taken recourse to a
wide variety of structural changes. 1 con-
gratulate him on presenting a purposeful
budget, '
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A remarkable feature of the year was the
tontinued stability in the price situation in
spite of widespread drought and some set-
back in industrial production. The rate of
inflation was only 2.8 per cent in Janu-
ary, 1983 compared with 6.4 per cent dur-

ing the same period last year. The am-

nual rate of increase in consumer price
index was also 8 per cent as against 12.7
per cent in December, 1981. Due to aug-
mentation of foodstock through timely im-
ports, the availability of essential com-
.modities remained comfortable. But, in cer-
tain parts of the country like Orissa—my
State-however, the price of rice has con-
tinued to soar up due to a severe drought
followed by the devastating cyclone and
unprecedented flood. The State Govern-
ment has been pleading for extra allocation
from the Central Pool but the actual
allocation is far below the demand. A%
drought conditigns. would continue to get
aggravated in the coming lean months, T
would request the Government to augment
the allocation to run the public distribu-
tion system smoothly and to help the
State Government to get food stocks to
match the large scale labour intensive
work programme being undertaken in the
drought affected areas.

Sir,.as 1 have already said, 1982-83 has
been a very difficult year. While the
G.N.P. increased by 5.2 per cent in 1981-
82, it i; expected to increase by only 2
per cent during 1982-83. Industrial pro-
duction which increased by 8.6 per cent in
1981 82 is likely to increase by only 4.5
per cen! during 1982-83.

Sir, however, in  some critical arcas
progress has been encouraging. The pro-
duction of crude oil, cement, fertilisers
and power has been encouraging due to
Government’s intensive efforts. Inspite of
the difficult external factors, growth in
exports has been encouraging. However,
the balance of payment position remains
critical,
ught to maintain the imports of raw-
materials and capital goods to 'pnonty
sector. But Government would not like
that :ts liberal import policy should be
Ricn advantage of by exporfers abroad
faclpg difficult market oondmom by sell-

Despite this, Government has so- -
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ing unduly and cheaply in Indian market
1o the detriment of the Indian industry.

The proposals enumerated by the Fin-
ance Minister not only help revenue col-
lection but also support our balance of
payment and industrial expansion. The
proposals will yield revenue of Rs. 409
crores in full year in Central excise du-
ties and Rs. 397.96 crores in customs
duties. The concessions and reliefs am-
ount to Rs. 83.58 crores in the Central
excise side and Rs. 493 crores on the
customs side. The net yield is Rs. 32542
crores from Central excise duties and Rs.
393 crores from customs duties. Sir, in
these circumstances a judicious budget is
vital for the country and the Finance
Minister has certainly dome a commend-
able job in these adverse conditions.

Sir. 26 per cent step up has been pro-
posed in Plan expenditure against 10 per
cent increase in non-plan  expenditure.
This is good performance which is in
conformity with the Prime Minister's con-
cern for economising on unproductive ex-
penditure. It is a matter of great con-
cern that nearly 8,000 cases relating fo
customs and excise duties are pending in
several courts and as much as Rs. 1900
crores are locked up in these cases, This
is really an  astounding figure and |
would urge the Finance Minister to find
speedier way of recovering public money.
In a democratic society the legal freedom
of tax evaders needs to be curbed dras-
tically in public interest.

Sir, there are some aspects of the bud-
get propsoals which deserve commenda-
tion for the purposeful thrust and ingenui-
tv. The efforts to step up savings for
which new concessions have been anno-
unced for both non-corporate investors
and non-resident Indians will, of courss,
help foreign exchange flow and  invest-
ment in India. The depositors scheme of
the Industrial Development Bank of India
is a mark of ingenuity. Production link-
ed with excise duty concession will help
production. The tax concessions on incre-
mental turnover will be a powerful incen-
tive to expand the exports. Reduction in
the ceiling on the interest rate charged
by banks on commercial .Joans to selected
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growth-oriented sectors is a welcome step.
Relief to tax-payers at lower Slabs of
income would bring relief to many. The
decision to dis-allow 20 Per cent of ek
penses in respect of advertisements and
business travel by companies will be a
step to avoid waste, A gpecial welcome
featire is jax exemption on capital gains
of sale of lang and machinery to the
extent they are re-invested. This will
help industries to shift from city centres
1o 7less congested areas.

The large measure of taxation is inevi-
lable considering the burden of Rs 1743
crores of State overdrafts, relief assistance
of nearly Rs 700 crores and the promised
additional Central assistance of Rs 1650
croreg in the last 2 years of the sixth
plan. I agree with the Finance Minister
that the impact will be largely non-infla-
tionary considering the sectors selected
for the tax impact.

Sir, the main thrust of the new budget
is on development of core sectors, provi-
sion of basic necessities especially in rural
areas and  enhancement of agricultural
production.

The outlay of Rg 300 crores as gran's
10 States on the basis of performance is
an innovative measure. This is a new
chapter in the Fiscal history of India, so
that the States could undertake their pro-
grammes and projects with efficiéncy,

Here, I must point out that it is a
matter of gratification that the 20-point
programme has received an increase of
26.8 per cent in allocation.

Emphasis has been placed on the de-
velopment of the scheduled castes and
scheduled tribes, provision of drinking
watér to problem villages and integrafed
child development programme.

‘Production of petroleum ang power has
received due ‘emphasis. Utfortunately (He
Ste€l sector has not been funded adequa-
tely. Such important ‘national projects like
the Nilachal Ispat Nigam ih Orissa hay
not ‘been funded. T hope fhat enough
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resources would be allocated for this pro-
ject in the course of the year.

Lastly, jt is an undisputed fact that
the country cannot progress without im-
plementation eof family welfare program-
mes. The Stafes have lagged behind (he
national level in case of achievement of
literacy, in case of expanded health ser-
vices, in case of average income levels.
The gufferings ot people increases enor
mously in  times of natural calamities;
such States should be encouraged in all
development works.

T would commend the decision of the
Finance Minister to set up the #th Pay
Commission and the determination of the
Finance Minister to plug the Imphoﬁs
in the tax law and to initiate stringent
administrative @nd legal measures to deal
with evasion and avoidance of tax.

With these remarks, I fully support ‘the
Budget proposals. Thank you.

SHRI BRAJAMOHAN MOHANTY
(Puri): Mr. Chairman, Sir, at the outset
1 suport the Budget proposals.

I congratulate the Goverpment and the
Finance Minister for the delicate balance
that he has arrived at, for the delicate
task which he has done. Everybody
knows how difficult the job is.

More particularly we must look to £Ke
international economic setting. ~What is
the sltuation there? Even in  affluent
countrles, they are facing huge problem
of unemployment. In the United States
it is more than 10 per cent of unemnlp-;-
ment. There is rise of consumer prices:
there is rise of wholesale prices; theiielh
recession: there is monetary crisis Ilnﬂ
economic  problems which the !mum
countries and the affluent countries are
facing; also the IMF itself is in difficul-
ties About the terms of THF loan evefy-
body is aware I would like to quote our
hon ‘Prime Minister's gpeech in the Non-
aligned Meet. Tt appeared in the Tf_m.f
of India. Tt says: The Prime Minister
who nlways useg words with caution® sald
this. She said: 'ltilt:yin‘tolake'-bﬂ
pound of flesh from countries to Hﬂch
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they are extending assistance’. ‘So, that
reflects the mind of the Government of
India. That reflects ithe mind of India as
a 'whole. But the problem is different.
There are compulsive situations. Do you
know what is happening in China? In
the Twelfth Congress held in China recent-
ly, Mr. Deng had observed “whether the
cat is black or white, if it catches the
rat, it is all right”. Why are they borrow-
ing? 'Why are they inviting international
capital and why are they inviting inter-
national technology? You will know that
the ideologies that had been there are now
very much compromised. The ideological
convictions which ‘Mao had set, is mot
there. Today it is not there and it did
not work because of the pressure of inter-
national technology. They want to go in
for a massive progmme of modernisa-
tion DBut wherefrom will they get fthe
technelogy? West Germany has ¢he
monopoly in go far as the technology 18
concerned. They say that the technology
is their resources. But they say that they
cannot part with it. They can part with
it on conditions. That is the problem.
Now, why people ‘borrow from ‘the
LM.F.? A number of times, I.M.F.
Loan has been debated and the Govern-
ment of India has taken a stand that the
sooner we get rig of this, the sooner we
glc in a position to pay back the loan,
the better it will be for us and we wil
be in a position to move forward. Nobody
is ‘happy about that, You know that the
Communist countries are loitering in the
varandah of the T.M.F. Office and the
International Monetary Institutions. What
is our experience in Poland? What i
our experience in Brazil and Mexico? We
could not forget that and we have to ac-
cept the compulsions and that is what
they call it in China as pragmatism’. That
is why I congratulate the Finance Minis-
ter who has introduced a  pragmatic
budget. The ideology (o which we are
committed, does not reflect 100 per cent
in our actions, The ideology to which we
are committed is to establish the socialist
sociely an egalitarian society in this
country. Everybody is conscious of the
abject poverty rampant in some remote
arcas. One-third of the population of
Qur country go i0 bed without nutritious
food. In our country, 36 per cent of the
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population are literate, in spite of good
educational focilitics 7vailable in .India.
The higher educational figure achieved o
our country are 8 timeés more than those
of China. This country possess nuclear
technology, this country possesses the imost
modern technical knowhow. But the  fact
remains that enly 36 per cent of the
population are literates. You can well
imagine that the ‘budget ‘set apart for edu-
cation by both the ‘Union Government -and
the State Governments all over the coun-
try do not touch the rest 64 per cent -of
thz population of our country are mot
affecled by it. This is the situation. The
percentage of literacy among the women:
folk amongst Adivasis and the Scheduled
Castes is' more. In spit of all efforts
taken by the Government they have nol
advanced. Of course, some individuals
of these communites have come up, but
by and large they remain backward.

My submission is that the budget is a
Financial document which reflects the iin-
come and expenditure of the nation for
the year. But it is nol a document which'
will answer the total problem of the
country. We meed radical changes, total
changes in social structure and economic
structure and that can be dome by th?
political will of the mation. That politi-
cal will has to be built up. We have mot
been able to build up the political will.

Sir, there has been concentration of
wealth in the hands of a few individuals,
About 33 per cent of the national wealth
is concentrated in 5 per cent of the fami-
lies, There is also concentration of wullh.
in some specified areas and there are some
areas which remain backward. There are
regional disparities. ‘There is disparity in
incomes, This  generates  discontent
among the people! This feeling of dis-
contentment that is being generated b2
cause of the regional dispartities is on @c-
count of the facy that the people, who
have been deprived of the opportunity.
want their legitimate share in the beneclits

i
i

tical will ig built up for a rad
change affecting the present system of
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ownership. 1 may tell you, Sir, that the
situation is ripe for such a change. Th2
other day Shri Sunil Maitra said that
irrigated land is being owned by four to
five per cent of the people and the rest
-are without Jand. His advice was to take
away the land and re-distribute it. But
what is the reality, Sir? You know some
of the land reforms measures which
‘were protected under the IX Schedule of
the Indian Constitution have been with
drawn by a gecision of the Supreme
Court. They are now open to—judicial
scrutiny. 1 would like to know the ans-
wer o that, Sir,

SHRI SOMNATH CHATTERIEE: You
are not giving your Presidential assent
‘to the West Bengal Land Reforms Bill.
It is pending here for more than a year.
And what are you talking now? Now f#t
is pending for 18 months.

SHRI BRAJAMOHAN MOHANTY: 1
cannot answer for the Government,

SHRI SOMNATH CHATTERJEE: i
is good that you come out of .

SHR1 BRAJAMOHAN MOHANTY:
There is no question of coming out. My
views are consistent whether 1 come out

or mot, JRE

SHRI BRAJAMOHAN MOHANTY:
You are not allowing the assent and that
way you are not allowing the State Gov-
ernments to implement the Land Reforms
JJegislation. You plead for that. You re-
quest the Government to do it

SHRI BRAJAMOHAN MOHANTY:
You put the guestion to the Government
and get the answer

Now, 1 come to another problem. My
friend and everybody knows that regional
disparity is going up. Even the finances
are being transferred from the backward
areas to the advanced areas And if you
examine the industrial licences that you
have issued you will find the same trend.
So, my submission to you would be that
vou should take note of it and correct
the situation.
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Sir, the 8th Finance Commission has
been set up. The Seventh Finance Com-
missiop was somewhat favourable to the
backward areas, Everybody knows that
there is a note of dissent in the Seventh
Commission. That is a document which
also helps a little bit to the undeveloped
or backward areas. This time my sub-
mission would be that the Eighth Finance
Commission must take into consideration
the regional imbalances and the sooner
it corrects the imbalances the better it
will be for the country and for the poli-
tical health of the nation as a whole, So.
my submission {o the Hon. Finance
Minister is that he must take note of it.

Sir, the Seventh Finance Commission
suggested writing off of some loans to the
States.© The Sixth Finance Commission
also recommended the same thing. But,
Sir, my submission would be that all the
loans in respect of the natural calamities
given to all the States of India must be
written off and the Union Government
must take full responsibility for it. Of
course the question of writing off loans
given for developmental purposes is
different and you can eXamine it separa-
tely but for natural calamities any assist-
ance given by the Centre must be written
off more particularly so  far as the
backward States are concerned.

Sir, T congratulate the Finance Minister
for his attempt to put some restrictions
on luxurious spendings in the Corporate
Sector. But, Sir, what is the harm to tax
the gross profit instead of ‘net  profit'?
If he taxes the gross profit, I think much
of the mischief that is being done will
£O.

Then, Sir, my submission is about the
women’s education. Sir, the national av-
erage of education is 36 per cent and the
women are far  behind. Some special
protective measures for advancement of
the women must be considered.

Another aspect that needs to be taken
care of by the Finance Minister relates to
the provision of jobs specially for the
women. In this connection, T would like
vou to refer to page 30, last paragraph of
the Economic Review, where it has been
stated that the monthly replacement of
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the jobs has been lowered down. It has
been mentioned specifically. What is our
strategy 1o overcome the situation? We
require seven million jobs annually to
meet the unemployment problem, which
is growing day by day. Why has our
replacement been reduced in organised
sector? That point must be taken into
consideration. Serious efforts should be
made to generate the employment poten-
tial in the country in various ways. [
am conscious that there have been a
number of programmes all over the co-
untry to generate the employment poten-
tial in various sectors, but I am afraid,
that does not answer the problem.

There is another aspect about the reser-
vation of jobs. Yesterday we noticed in
the presg that Najrs in Kerala are de-
manding reservation for them in Kerala,
Muslims are demanding reservations some-
where, and the Hindus are demanding re-
servations in Punjab. But why reservation
on the basis of caste and religion? Why
not on the basis of economic backward-
ness? That needs the political will of
the nmation That is the only rational and
logical answer to this problem. 1 appeal
to everybody; let there be a national de-
hate over it. The reservation should not
be on the basis of caste or religion: it
must be on the basis of economic back-
wardness,

With these words, I conclude my
speech and thank you very much.

MR. CHATIRMAN: Only 11 minutes
are available to your group.

SHRI CHITTA BASU (Barasat): Mr.
Chairman, gir, with limited time at my
disposal, naturally it would not be possible
- for me to touch all the aspects of the
budget proposals which we are discussing.
I would, therefore, only concentrate on
certain aspects, which as far as T remém.
ber, have not been touched by many hon.
Members, '

If we take a general view of the budget

Proposals, certain conclusions become ir-
resistible, and those are, this budget is a
budget which is anti-people, this is a budget
which. hits the common people of our
coundry the )
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which ignores the genuine needs of the
States; this ig a budget which imposes
heavier burdens than in the earlier years
upon the common man; this is a budget
which will further swell the runaway
inflation in our country, and this is @&
budget which is nothing but a new charter
of concessions to the multi-nationals and
big industrial houses. This, in sum, i8
the general reaction of the people.

SHRI PATTABHI RAMA RAO: Which
people are you talking of? You are talk=
ing of yourself and nobody else.

SHRI CHITTA BASU: Does it really
help the people? As I have said, it goes
against the interests of the people _al
large. You would understand this point
only if you see these disheartening figures
which we get from the Budget proposals.
You would appreciate that the proportioa
of indirect taxes compared to direct taxes,
has increased; i.e. the proportion of indi-
rect taxes has increased manifold. 1 will
give an example. As much as Rs 489
crores or 82 per cent of the total reveaus
proposals come from indirect taxes. Does
it not affect the people? Does it not
affect the common mass of the people?
This is one of the traits of your Budget.

As a matter of fact, you would find
that the present proposals indicate a fall
in direct taxes to the tune of Rs. 2,42
crores, when there has been an incrsase
in the indirect taxes by more than 85 per
cent. That is your budggt proposal,

1 think you would remember that the
share of direct taxes in the Budget w¥as
37 per cent of the total tax collected n
1950-51. Where have we come to, to-day?
The present budget proposal indicate
that the proportion of direct taxes has
come down to 16 per cent only. Whom
does it support? Whom does it help?
Does it hglp the common people? 5o,
my first point is that this Budget directly
hits the common man the severest

1 have also mentioned thap this Budget
has ignored the needs of the States. This
is an important aspect, Many Members
from that side have also mentioned parti-
cularly about the needs of their own
States. Let us examine what has been
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the policy of this Budget with regard to
the allocation of funds from the Centre

to the States. Naturally, it is a wvalid
point. I would only give you 1 or 2
examples. This Budget raises the sur-

charge on incometax from 10 per cent (0
12.5 per cent. It is known, it is agreed
that the increase in the surcharge on in-
come tax does not go to the State Gov-
ernments. The very intention has been
to deprive the State Governments of a
particular share to which they are entit-
led—which they derive from income-tax.
So, the surcharge has been increased, just
with the intention of depriving the States
of their rights. T do not mention about
West Bengal Government alone. Don't
have that opinion. The State Govern-
ment’s needs have been ignored by this
Budget.

The biggest increase in revenue-earning
is in areas of Customs duties which,
again, is not shared with State Govern-
ments.

Coming to the final position, you
would find that the total resources {rans-
ferred from the Cenire to the States and
Union' Territories have, in fact, gone
down from Rs. 12,822 crores in 1982-83
to Rs, 12,392 crores i.e. a decline of more
than Rs 400 crores. It is on an average—
I am not calculating it. So, when the
needs of the States are increasing, when
they have nonselastic sources of income
and clastic needs, the policy of the Gov.
ernment has been, as reflected in the
Budget, to ignore the needs of the States.
I know you will have to face it. Again,
there have been heavier burdens. 1 have
compared certain figures relating to the
past ‘few vyears. The net tax revenue
which the Fipance Minister has propossd
1o collect in 1983-84 is a big sum, viz
Rs. 716 crores.

1 will come to other things later on.
Even this is higher than in the previous
year by an amount of Rs. 183 crores: it
is higher than that of 1980-81; it is higher
than that of 1981-82,  Therefore, there
has been a steady increase in the imposi-
tion of burden on the people compared
with the past years. Therefore, this bud-
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get reflects a heavier bulletin compared to
earlier years. Along with it, it Is to be
viewed, as many members have  men-
tioned, as pre-budget impost and post-
budget impost, which comes to Rs. 2,500
crores. Apart from this, this is an addi-
{ional burden. I am not bringing the
philosophy of the ruling party; their philo-
sophy is known to us. I know that they
would not change their philosophy be-
cause the have to serve their own
masters. I do not expect that they
will change their basisc policy. But
what I want to drive at is that,
that even having that particular philoso-
phy of their own this budget imposes 2
heavier burden than the eariler ones.

Then the question of deficit comes in.
Officially, it has been said that the deficit
would be Rs. 1,555 crores. But what
would be the actual? If the past figures
are any guide,—it would not be an 2x-
aggeration—certainly  this deficit is mnot
going to be maintained; it will increase
by a large amount. What is our past
experience? In 1980-81, the estimated
deficit was Rs. 1,417 crores but the actual
was Rs. 1,904 crores; in 1981-82, the
estimated deficit was Rs. 1,539 crores, but
the actual was Rs. 1,666 crores; in' 1982-83
the estimated deficit was Rs. 1,356 crores
but the revised estimate was Rs, 1,935
crorres, If you take into account these
figures, then you would come to this
conclusion that within four years more
than Rs. 7000 crores of paper money has
been injected in the market; and this bas
been injected at a time when there has
been a decline in production both agri-
culture and industry. In this situation of
declining production further injection of
paper money means further increase of
inflation, further bringing up the price
line. Therefore, this budget does not only
bring instabilty of price, but it will not
curb inflation, it will increase inflation.
it will raise or boost the price.

I think the hon. Finance Minister has
taken pride in saying that they have
taken certain steps against the big or
giant industrial houses by providing for
30 per cent tax of the gross profits which
were: not being ‘paid to:the government,
although they earned enormous profit. This
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is a good measure, a welcome measure;
there is no doubt about it, but what is the
reason for not taking the entire proiit?
Why not 30 per cent? Is it not a con-
cession? They have deprived the excheq-
uer of the legitmate share of revenue and
you have mot got the courage to collect
the entire dues but only remained satisfied
by claiming 30 per cent of it.

SHRI PATTABHI RAMA RAO: A
beginning has been made this year.

MR. CHAIRMAN:
your time already.

You have taken

SHRI CHITTA BASU: My last point,
if you allow me only. Sir, this is a new
charter. This is a charter of new conces-

"sions' to the multi-national industrial
houses. I will mention some of them. The
general rate of depreciation has been
raised from 10 per cent to 15 per cent.
Tax on interest has been reduced. Pro-
mises to continue the excise duty relief
in the name of promoting production,
have been made; introduction of incentiv-
es for excise clearance, etc., etc., and so
on and so forth,

AN HON. MEMBER: Real State-

owned” economy.

SHRI CHITTA BASU:  Therefore,
there are many concessions and this is a
Budget which can be termed as a charter
of new concessions to the big industria-
lists,

I would only deal with one point
more and conclude. The hon. Member
just preceding me, Mr. Mohanty was
mientioning about a remark made o1
Oplman expressed by the Prime Minister
of our country regarding the IMF, It is
good that she explicitly made it clear
that IMF conditionalities are politically
“motivated, which our friends were not
willing to accept earlier. Then, she has
boen all the more can did when she says,
“that they claim their pound of flesh. Now,
if this is the position of the Government,
then where is it reflected in the Budget
'prﬁrl:gosals?

. SHRI SOMNATH CHATTERJEE:
‘Earlier, they denied.
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SHRI CHITTA BASU: Earlier they
denied. Let us accept it. The Prime
Minister makes a statement, in a Press
Conference, not in the House, After all,
it is the Prime Minister’s speech, whether
she makes it here or outside, let us take
it. Is it reflected in these Budget propo-

sals? It is not. On the contrary, if you
allow me to say so—I will not take
much time—I claim that I will prove that
the Budget documents are going in the con-
trary way, and if they have got the cou-
rage they can say, that no further instals
ments will be acceptable to the Governs
ment, and say, “We will rely on our own
future” and there should be adequate
arrangement for creating self-reliance.
Therefore, this is a Budget which confis
nues to follow the dictates of the Inter-
national ‘Monetary Fund, despite the fact
that the Prime Minister made certain res
marks which I have mentioned earlier.
If they have got the courage, they
should announce it now. They should
say it and that policy should be reflected
in the Budget proposals.

MR. CHAIRMAN: Please conclude
now.

SHRI CHITTA BASU:
very much,

SHRI R.R. BHOLE (Bombay South
Central): I rise to support the Budget
proposals of our hon’ble Finance Minis-
ter. It is very difficult for us to  agree
with the other side when they say,—if it is
reasonable we will agree, if it is um-
reasonable how can we agree?—that this
Budget is meant only for giving conces-
sions to the monopoly capitalists.

Thank you

Do they know that he has imposed a
tax on Monopoly and big Business of
30 per cent on their income? That means,
30 per cent of the gross profit is taxed,
which up till now they were not showing
any profits at all. It is not meant for a
small man, for a small scale industrialist;
it is meant for big industrialists who
were concealing their income till now,
This one example itself will show what
the trend of this Budget is. This Budget,
according to me, is meant more for the
poor man, for the agriculturist and also
for the worker. If we look into the proe



391 Genl. B-_ud.. 1,9!3-84—

[Shri R. R. Bhole] :

posals, the irrigation potential has been
increased in this Budget by 2.35 million
‘hectares and the agricultural programme
outlay is increased by 19 per cent. We
have also done uptil now fairly well in
so far as the industrial production is con-
cerned and also to a certain extent in the
“agricultural production. The industrial
production had increased by 8.6 per cent
‘in 1981-82, by 4.5 per cent in 1982-83
and we think that with all the induce-
ments in this Budget, we will be able to
do better in 1983-84. The power gener-
ation has also increased by 7.2 per cent.
We have also increased considerably the
production of petroleum products as well
as fertilisers. The saving habits  have
been encouraged. The States and Cen-
tral Plan outlays have been increased
considerably, The National Rural Emp-
loyment Programme as well as the Integ-
rated Rural Development Programme
have been given Rs., 480 crores in 1983-
84. The Budget is also taking care of
the rural water supply. We know that a
large number of villages in our country
are without clean water or probably no
water at all. The Budget gives for the
rural water supply Rs. 200 crores. And
to this is to be added Rs. 319 crores,
which is a contribution of the  States.
This, according to the propsal, will give
water supply to 48,000 more villages. In-
sofaras the urban citizen is  concerned,
some relief is given to the lowest slab in
income-tax, viz. Rs 15,000 to Rs. 20,000
income. The sugar duty is  reduced.
There is an exemption given to necessary
articles that are used in the kitchen by
the housewives. In this way, my hon.
friend, the Finance Minster, has tried his
best to balance the Budget as far as
possible and also to give assistance to
the persons, who most needed. He has
also increased the direct taxes as well as
indirect taxes and the net additional re-
venue is Rs. 615.31 crores in so far as
the Central share is concerned and Rs.
174 crores in so far as the States' share
is concerned.

17.00 hrs.

The deficit in the budget is of
Rs. 1,555 crores. Although the big sums
in the bmdget, according to me, are for the
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middle classes, for the rural area and for
the urban area, yet our experience uptil
now shows that the achievements and
benefits are not in  proportion to the

‘money that is spent by us. The reason,

according to me, is that the implementa-
tion machinery, the procedures that are
followed for the last thirty years, are still
of colonial methods, The bureaucrats
who are responsible mostly to imple-
ment these welfare programmes, accor-
ding to me, are not getting themselves as
involved as we would like them to in-
involve themselves. The implementation
procedures also suffer from the infirmities
and in-efficiencies that it has to pass many
points at several levels. In so far as the
State is concerned, I think in the district
the clerk is given more powers. He
makes a note, he does the noting he

writes the brief and manytimes puts
hurdles; the papers then go to other points
and then to next point at other levels. In
this way at every point the papers are
halted. There are opportunities for  at
every point when if mischief has to be
done, can be done. Therefore, according
to me this machinery and the procedures
should be completely overhauled. I am
aware of so many Reforms and Reports
on the procedure that has to be followed;
this is for the purpose of seeing that all
the money that is spent goes into the po-
ckets of the beneficiaries; but those  re-
forms are not implemented and we sec
that the mchinery is still what it was be-
fore. I would, therefore, urge upon the
Government to overhaul the bureaucratic
procedures and try to see that the money
thta we are spending for the agriculturists,
for the rural people, for the urban people
goes into their pockets and gives them full
benefit. There is another thing which I
would like to bring to the notice of the
hon. Minister. We have a very old habit
of telling the House and telling everybody
that we have spent thousand crores for
this project, 400 crores for that project,
so many crores for the Special component
plan for the Scheduled Castes and Sche-
duled Tribes, for the Tribal Development
Plan. So mapy crores of rupees  arc
spent. I think, Sir, this practice = must
now stop. We must give answers mot in
the amount of money that is spent but in
the number of villages, in the mumber of
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must give answers not in the amount of
mohey that is spent but in the number of
villages, in the number of families that
are benefited by these projects and by
these programmes. After going all over-
the country and examining the projects
and programmes that are being undertaken
by the Governments, both Central and
State, I notice that they are not working
properly. The reason is that there are
leakages all over the pipeline, from one
end to the other. The reason is that the
implementation machinery, the pro-
cedures that are followed, are still of the
old English colonial method. We all talk
of doing away with English, doing this
or that which is foreign but procedures
still followed are of the old English type.
That is why we are suffering and
all the money that has been spent for the
projects do not go into the pockets of the
men for whom they are meamt, or the
villages or localities for which they are
meant. Therefore, it is better if our Gov-
ernment start getting data about the num-
ber of families or number of people who
are benefited, rather than being satisfied
that so many crores of rupees are spent.
I thought T must bring this pointedly to
the notice of the Government.

There is very little emphasis on the
direct creation of employment. In spite
of all the programimes and projects, the
employment in agriculture is more or
less the same. The GDP fell from 58 per
tent in 1950-51 to 40.4 per cent in 1981.
Of course, we have not been able to suc-
ced in implementing the family welfare
programmes. We have to make an effort
in all these directions.

Then T come to some of the demands
of Maharashtra. There is a declaration
by the Government of India of 87 dis-
tricts as “No industry Districts”. Unfor-
tunately, Maharastra has not the good
fortune of having any “No industry Dis-
trict”, The reason is that the district is
treated as a unit, where medium and
big industries are there. We would like
the Centre to consider our proposal that
the tehsil should be taken as the unit and
not district.
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There are some thermal projects pro-
posals lying with the Government _of India
for clearance. They must consider them
on a priority basis, specially the Uran Gas
Turbine Extension as well as the Khaper-
keda Extension. T  would request the
Government to clear these proposals so
that we could have these energy stations
in our State. Sir, T support the Budget.
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wfaars & ware fawio @ &0
forardt &2 & & s@wr qu e
sraT = TfRd

gfeam mifgarfaat & fag ase
% gaufo agrf 7€ § sawr # @y
Fxar g | 1976 ¥ gfwm wifz-
arfaai %) faez lweaes &G &
faa us faw dw gor o wfww fd
F Fw ag afem A ag
fam =maw & mar =ifeqd | sEwEw
AW 7 13 sfeat F1 Fopmes frar
g afwa oF arfa faqre gz € 8
o wify 8 forasr wiasw & aar-
9@ Fawcar ¥ Fq¢ WX WiH AGHAIG
wife ami & swwr gFa ¥\ 4@
wifs &t gz 7€ {1 AW Hear
FUei ¥ &1 7 wfagi mifaw zfez
A g g € FoeAwr wid 7@ Ay

waaT 7E) fam 21 wEger wreEw

W NEgEE Iresm wiwde fawm o
atfos 1wy @1, SEFY g FRTHA |
9F qFr wA1 @ f5 wwa @
v wewd faad fago WX dw
I #t avwr Wt mfwe 8, TEdr

T 2 @ | AgeE § weEw W
WYY Jtvew %) fawe ot GgwvaRz
q Al & qu A £, ag wW ¥
X wHTAT & arfay Wadl mfge |
TIAT AT §T TR gV & gAr
& arfgd o, . . . (:3amA)

uF am & 9 wgAr Wean g
fe gmil ot wizdAfmaw g 47 @,
gg agd gu g zafageesafizes
ZIAT FELT | UF WHIAT 97 W@ Slo
qHe #1 Wigdrz a1 f& ag @wad
g{iEnr ) fig ad & mz W af R
gafed za¥ afwaas gar ifem
gh a7 far & ¥ & wdemEq)
1 gurr & fag of@@s sgm
qEw | wvY =Y TR T aw TF
g | & SEET WIZT KW@ E ) B W
FIFT IO Fel €| # FFAT G-
f& g awe gmit @edl ®) W EFA
s 1 & qedl ot B g gramg

| amgar g €f¥ g¢ 1T g aafags
Wik ffaa @7 st ¥ aga awe
Fa w7 | fea 8 & fagwm W
TET AT WIEAT | SgiA fEeedT &
fag ot «fw suwew 1 8, ag Wi
#1 wfen ofifenfa & aga & w=o
gar s a1 qd gz 7 faeh
g9z H1 G o® &, 9§ ag gfwww
gY @1 F|E &1 wF TEr g, W2
foeugiz g1 1 Tafea gw: wmaz
gar wifger g f& wi§d =@ )
w=uT awe qw fear 2

(smag+)

AR AR T AW 1T W
fater & faars aad &)

But those people were very much pleased
with the CPM. I do not know what ‘'was
the reason.
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(=i v cqiT gfqsi]

T 977 WK F [G F ARAT
Hal N F1 g gEUAR AT AR
rgar . 5 g A @ & @
wrer g1 93%7 a4, faeare @

st @gwid wifwa  (wrozdr) .
awrafe &Y, gar? faemw A4 St F
1983-84 1 o1 Iz T fFar 2,
Ia%1 ¥ ava Far g1 #F I8
vz w1 weagq frar ) gmAved
q9adtg Frar § S TLET AT
AR T T FIA AT AT F, IART
q9 FIA ATAT qg ANZ | TAHA
g favra Y Mz @ e faan
T R gArk W ¥ 70 gfgwa &
RET A Tga 2 a3 TF I|\WT AT
fasra a8 2T @7 aF ¥a IW &
fawra a8t g1 aFar gy faw wet
ST ¥ qrefrr AEW AT oewgrA W @A
BUANE F QU AT &I F 1 FAT
gata g ot ¥ wrfdw otz qrafas
fasra 37 & fg s Far 20 g
wrA%sw fza12, 9% fao TRy g9
RAST ® 97 F 74 * fA47 10
AT & qragra fwar g aro
fasra #Y qgrar fafan sfo fawm
* fag so0 0z sTmar @i §
@y wfg gz agar o faard
sxqeqr gy | gt F 7 fearT w@d
g 398 ¥ 70 wfawa 912 A G
fear & va% fasm & 7 far ot
oY ¥ 125 FOT &, F7 AvAuTT fRar
2, Ta IAAY wwaAy a3 W Fwe
g

2ETAT H AT AT AR AR AT
T FA ¥ A7 0o w0 o fro Frd-
AN W 480 FAT 0 F7 NarqT fHan
g fora& 35 e &A1Y wY TwaR
fadar | st Fgaaww @ § o9 ®+W
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gl faaar & SR ™ WA ¥ W
fordrr w2 w7 e g ) TR
QAT Y T3 | AR INH 6 7 &
T w7 § | TAH A A F A By
giear w& & Tt @ ghom @
qgaA & faT 200 FUT T &
sersry fear @ frgd &t w1 AN
# qrT fae @@ 1 E fAT aar
ot Far§ & q # | |rdt W qrar-
am F fac st 549 FOT T@ W
stfisw Far 2, ® @ iR
F fag ot odfiog & 1 @ Fiat @
ez & fF o ad #r astz Ardm
favm & =W AT gAT § TR
auiftor e & afa a@d W @F
fae & fasg &t #r Fa€ W

g |

garR aw # wrfzarfaai @iz gfc
aff v 21 wirmmw wEd 0
SaTR ®ar ¥ g § saer fgm AR
wfaer gfem & 1 o ot § wgar
argar § & wodt & a widar-
faat & faq aga & Fnd a4
o a7 w@r & e oft gw FEd &
f& mrfeae o st o wA 2 9
T BT AT q& @I § | T
gas famre & fao a1z & oy
176 ®OT TQ @1 g T fw &
o FgrEr s qifw wfercfaat
&1 7 faor_ wir A oftaw fas-
faa g

Tredtaga %1 & wrfzarfagi @
gheardt #r st |or =T & faaan
wifgd 7z 78 fa=ar & 1 Tafqe #u
fadzw 2 fo oo wdrawa &7 w1
8 #HrAwz 99§ @E 9 @A
awr wfear, gferq wie @2 aa
grary fraEy w1 g & wa faw
qF |



@ ae A @ W E e faw
qaTAE ¥ Wdw ST FTAWT § 9
wdo e o, W TEIfR AR
gl a% o srfearfadi #@ic gfordt
a1 i g 78 g9 & 1 g
aHo d\'quﬂo ﬂoﬁﬂﬂ',ﬁm
&1 A ST gWrT W WO, wEE
e W et A AT gRA ug
Zar § 7 ago @ @ A Tw
7@ wx o § | gwmd adan R fa
fae waraa & weia  foadt o
deqrd Wi fawqmr § SE wsfagd
aF a1 uFo wrde Wo &, AETIT Ffe-
‘wq wifgaifaat &1 g0 FET gE
@ & fao fdw far sy =fegd
arfe gfora wifenfaal 1 9= 21
& |

. % wfafem & adus F 39
qEAT FT WX AT FAT FATFT A
fetrr WEW 1 WT AT E
AATE TH CHT TS @ A T &
fta g ¥ Fr§ T *r wAFhw
qrqar Arar @ g g fF agt o<
T AFAA FrAT | TH A AZT 9L
F4 a7 wfmfwa aaf @@ & i
HF( qeT, FEHI 12 AR Y wfuw
A} O wET 9T ¥ | THE @ &
Tge TwEw g @ wEw fag
AATH FHIT T W T F a7
N FT FY TPrIA AN g T
AAET A%, 1982 H AT TT I
A qEA AT 941, e F ofar
¥ ool g@dr oagl 9T, IEA A9
T AFFT TG AT | 13 TN
MMET 9T IJAFT AAL T AT Wi
1200 FAT & AFEF AT 97T |
T gEeg H O AT qET T
g TR ¥ WEg@AT At g o
#¥ TAT mwEaew A AT 9T UF
¥ v foar ar faqs soc & oan

g THR & AT H AT FqHQT
fo=rE atar & 398 T9TE, AP,
T WA W(T  ANEATT ATl
gA oA & gEEd wfalfem g
ANAT THATHT 9¢ W1 THE( HHC
g3 | @fFT gE AT oAm & W
IR FH g 7 I @I 2 |
W Aqc H G qAar fqard averar
& faw #1€ wragrs Ad fwar mar
2 | qar g feaq @ F ag 4g
Frsar Qi g oaEr | ad wrdar @
7 farew @wwre & A F FAar
ara fa=wrf g & fao sar @
Wq1T "+ femr sar wifgd arfe saer
Frd fafres o0 & Qo7 &1 o% o
W AFIT § AGUA, WA WA,
WIS, TAEATT TN FT FFHIAHT
¥ FO-FT AET ORATHT AT A
Iqq W fawr | gradm faw wdt
Sl & TEE AT § owawm  frare
Faar Frfgd |

THT TFT & OF FIT AT Graqr
¢ faasrfe wdir oA 97 wa
TEH AT § | ST AgTE-AT F
gaeg § ZfEAed oFATe wHE A
wodt ford ot 2 & 2 ®fea &
Fyaq & IAT H qg AXAAT A4
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[ ilimimﬁl"d] cent are small and marginal farmers. It

: 1" neccessary to formulate schemes for
fo o= T A A N wr Tog & their upliftment... The budgetary atloca-
mqsa@' 2R 2T WEE tion for the various agricultural schemes

W N AT TR T T ¥ g el Déen Mcréaded. By 19 - ger oM™ i

_\ comparison to the last year’s budget. In
T U THATA 9T 98T FvET my view, it should be increased upto 25
g’ AT T2 'T!ﬁ wt | m lf:cr cent so that many schemes planned
fri or the welfare of small and marginal

qU AT a f& _\ﬁ farmers will materialise. 36 per cent of
@ W W1 ufas saw g wfgd the amount of Plan allocation is earmar-
_ ) ked for developmen of energy resources.

ety g This will enable us to achieve progress

' wa. N HTH A FEW g in the field of emergy. Rs. 2400 crores are
4 fo gare ot sifeardt &Ar g allocated for irrigation schemes and re-

gfﬁ. 1 lief to the drought affected areas. But the

; i S et amount is meagre considering the extent
‘Tﬁnt fremr &1 amiolt &1 @R of drought, T request that it should be
F further increased.

There was severe drought in some

fraza &7 g f& sm, FATEI, States in the country while in some areas
W 0T T ITIYT mﬁ- E"I'ﬁ:f‘ the crops were damaged due to excessive
-~ A v w ™ .‘ rainfall, It effected agricultural produc-
" < a‘i wrEr @ 9% tion. In ‘order to give relief to the far-
faare &7 39 fasr & g A mers, many developmental  schemes
- T & T A particularly irrigation schemes should be
b ﬂ'ﬁﬂ“ﬂ N ﬂ‘-’:\' ; HT implemented. The fall in production had
€ fawr Wt wgew q avdor &Y an adverse effect on prices. However,
& fawrg & fog, fasm & w4 growth in industrial sector incredsed by
# 9T FA@ F fqF 73 awe A bk o

¢ ®1 Tow @9 awa *1 ggravr 34 Small industries should be promoted
% R . ITT a1 in rural areas presently industries are con-
r o S J a l centrated only in urban areas. There are
: no industries in rural areas which has led
qamfa wgRa, & wow g to ever-increasing unemployment in vil-

T g fF w qF dwd w5 fw g -
wwa fear w1 & @ e FT gwdq Bank rates have been reduced but the
FET banks should give loans to the farmers,

educated unemployed youth and weaker
sections of society. The educated unem-
ployed persoms are turning towards cities
in search of jobs. Bank should give them
100 per cent loan to start mew occupa-
tions or small industries.

*SHRIMATI KESHARBAI KSHIR-
SAGAR (Bhir): Mr. Chairman, Sir, I
rise to support the budget presented by
hon, Finance Minister for the year 1983-
84. 1 congratulate him for skillfully
framing the budget. With broad perspec- The new 20-point programme launchead
tive in view, he has presented a balanced by the Prime Minister Shrimati Tndira

budget. Gandhi should be vigorously implemen-
ted. Tt will help in starting new industries

70 per cent of our population is com- in therural side and remove unemploy-
prised of farmers out of which 50 per ment to large extent. Poor men aspire to

*The original speech was delivered in Marathi,
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meet the basic needs of life, namely—
food, clothing and shelter. They do mnot
want any comforts or luxuries. There-
fore, attempts should be made to meei
their basic necessities,

Pressure cookers have been exempted
from excise duty. This will give relief to
the women, as pressure cookers will be
cheaper. I congratulate the Finance
Minister on behalf of women of this
country for giving this concession. Simi-
larly, concession is given in the excise
duty on tractors, tyres and motor cycles.
This will give relief to the farmers.

The Government has  appointed Pay
Commission. This step will give relief to
the Central Government employees, and
encourage them to perform their duties
efficiently.

The excise duty in respect of cement is
increased. This will step up price of
cement. Farmers will find it difficult to
purchase cement at enhanced price which
they need for construction of wells and
houses. I request the hon. Minister to
exempt coment from excise duty.

The Government has adopted dual
price policy of kerosene oil, as a result
of which kerosene oil has become cost-
lier, Keroszne oil is used mainly by the
poor. Therefore, dual price policy should
be given up and kerosene oil should be
made available at the earlier price.

The quota of foodgrains to the ration
card holders should be the same for the
rural and urban areas so that people in
rural areas do not face difficulty in get-
ting the allocated quota of ration. Far-
mers should be given remunerative price
for their yield. I propose that the follow-
ing prices should be fixed:—

Jawar==Rs. 175 a quintal

Wheat—Rs. 250 a quintal
Cotton—=Rs, 600 a quintal
Sugarcane—Rs. 250 a tonne

Insurance schemes are  available for

big machinery, trucks, and cars but there
is mo insurance scheme available to far-
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mers for making good their loss in agri-
cultural production due to drought or
excessive rainfall. If the farmers face
loss due to the natural calamities, they
have to starve. For these poor farmers
crop insurance scheme should be imme-
diately introduced.

The State of Maharashtra faced a se-
vere drought during this year. The ex-
tent of drought in Marathwada and Beed
district was maximum. This has led to a
serious crisis in the State. I request that
more funds should be allocated to ewvolve
permanent schemes for relief to tha
drought affected areas.

The problem of drinking water is also
critical, in my constituency. Women have
to fetch drinking water from 4 to § kilo
metres. Permanent scheme should be for-
mulated to solve the problem of drink-
ing water in the State. More funds should
be allocated to Maharashtra State to find
permanent solution to the problem.

Beed is the most industrially backward
district in Marhtawada because it lacks
means of communication and transport,
People have to travel a distance of 150
Kms. to reach the nearest railway sta
tion. While speaking on the railway bud-
get, I had ephasised that Ahmednagar-
Beed-Parali line should be surveyed and
included in the 6th Five Year Plan,

The population of Marathwada is 83
lakhs, But im the last 35 years not a
single new railway line was laid nor
track conversion undertaken. 1 request
that an amount of Rs. 20 crores should
be earmarked for conversion of Man-
mad-Aurangabad-Parali-Adilabad  Section.

7th Non-Aligned Conference was held
in Delhi which has added to prestige and
glory of this country. Shrimati Indira
Gandhi who was the Chairman of this
meet was hailed by all th Heads of
States assembled here. 1 feel that Shri-
mati Indira Gandhi is a divine force and
the most illustrious personality. [ would
like to describe her leadership by com-
paring it to an Ovi Stanza in my mother

tongue—Marathi,
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" [Smt. Kesharbai Kshirsagar]
* Indira is a divine personality taking
care of the country.

“ Concentrating on 20-Point programme
for the upliftment of the poor, down-
trodden and farmers.

With these words I support the leader-
ship of Shrimati Indira Gandhi and lend
‘my 'full support to the budget presented
by hon. Finance Minister. I thank you,
Sir, for giving me an opportunity to
‘speak on the budget.

*»it gaw Wif gFo w@W (FHEIY):
Cgamfy off, faw owet St A S
awe 9w fEar & & Swwr f@v@
FTAT E | HITE 36 AT F AR
Wt g ogAT F W ¥ e
&%, fawm &1 A @ ogsm 9%
g 3% fan g7 #fex Agaw F
@ qA Fed gu 9% gn g fE
AT TAA FIOAT & TEAFE HIST AT
FY AT FT 509, & FAET ATATEY
et T 4 oA S @ g g
0@ SEAT &1 SR HATIET
o AF fF ool w1 oo, w®T F
ferd wETA, 9gAT © A% T4T @ #Y
oW Wl g7 AE T 9% & | "rEEn,
gz feafsr zwe fod  @ad@ &
Fu® 21 Z8 97 fAerm @ owm
fan gwoETEdr wfwe 9T ogeR
fao gd  =wifasrdr T TwTAETAY
JFEW IBA ZA | AT FH AT AN
X geq a1 Wi g w6 f q1%
7w Taal & fag waw awe
q FOE ®qT ¥ EH wT ATAEH
e s @) fe ot w8E w oS
i T frw 9 @@ sER
J & g oTw fru & wee afony
| gi frw wF, wwfeo s A e
f&w WX 39 319 FAW W g

5

safar aF 7@ qgWr 9% § | 0y ve-
@ FEFA! 4 FTT TG 1 AT
faare ¥ TH TOAT ® AATET A
@ T TO TATAATAT FIAHT FTA

& FA FL @ha | gW aq ¢ fw 3w

#Y wha aqr arfEard StAar § adat
F FTO HGAIT FT HIT TF IS &
T WO HT AAC W AT 9T AG
FRIAA, TA AW FT FHEATHT F
g9 el ¥ g @ wC gF4, ar 7

*The original speech was delivered in Guiu‘hﬂ.I
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w1 A E o gfoad w@ &
ordt | TW 9T AU oF gEE
fora wwrt & sifer &7 Faramd st

AL, UF AT A A FFAr
aw F wha aqr wrfgard
AFiA & ge A AR ¥ Hafud
TEAET AW @A § | T oA &
aw 9T 7 & famwi ® 4@ 5 ww
$m,  magwEr wifr @ & oaww
Yo & fad oG 8 Agt S A
g F% Fqfrgl T41 Rl A
éﬁﬁrmvﬁma%ammﬁﬁ
| FfF 7wl wk ose
T &R FTAET W 39§ )
TG S F ATT {1 IAET TS gLeAT
TE 21 T\ o AU ogEE ¢ fF @
gFrT ® ar # faEwi § e
qqT AR TR F faq S
geerd #1 fSreardr woa Fa a4
ifgd | 47 T8 @ § fadw W@
# g7 fomr 911 wFER q@ a@mEn
f& mEr aa @ &, FEILT W
®day 7 ox faugad dae fear @,
qUT qH HATAA IART WEAAT  HT
@ 2 1F g ¥ A T §
fs T8 wFr =1 fogaw st @
g7 & gmaq =mar oy, fow & f
& AT FT O 4T g1 qF | /A
gfec & ag & & @31 FW 2

3

‘a’l“‘""élzg

WAL, W A 3w & fawE &
frr 36 awf 7% aga dgaT I f6w
AT WIS qgT § AW A wEAw qrey
& 7z gure fad &2 ¥ A ge
Frfgd | =T U " qET T
a7 swfe & faq o d3 g
T &, IT FT ITE AFC A
W W FT T T ST & faww
s fma sz I e 0 F=ha
qa‘hrur'cm‘rmw"rmﬂzww
faamas o woAT woAT wfe gi)
gaTEIfaE #1 I@FHT 3T & fawE @
FIT F AT AAT T HIE TEAAT
faeiet | g T ¥ wEUSE #
T qTEIT g

AT, 7 UF WL AT FFAT |
Wmtwrﬁanﬁﬁmgﬁ
@ A FET ) TN @A R
* TF AT 9X @ gFC A
"rqaa":w’k@mma‘taa&
fo za Tzl § sErd wfawrd
o wifger & | TR A T AT WY
T § odAr W9fgg agr A
sferdl & I 58 ¥ FF F29 IoA
wifgd forr & 3w A gw awE § a=v
% | WIS F7F § A% A9 q% 9
TEIX FT WEITAT GeT ZET @

’-"Q’

CHAIRMAN: You are going to con-
clude in one or two minutes,

St FUW W1 UNo TR HTHETY,
oS gWIT 9 WEe FHArd §,
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[= 37va wr€ oo 7€) & w9 IEifr w1 dEd g

T W @R AT § feedr S e FEW WA | EAE |

forarit :

FAAIT AIAT FAeq W T A A 18.00 hrs.

for ITH

A ~ The Lok Sabha then adjourned till eleven
i I Ilﬁl | & oL of the Clock on Thusrday, March, 17,

=1fea
g fr fafaw fasri o saedl # 1983|Phalguna 26, 1904 (Saka).



